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170 kilolitres a day, respectively. As a result,
those wells ceased to flow. Fourteen, due to the
whims of the CMD, the OIL is bearing
maximum wastage of money. Without
examining the necessity, he ordered to send the
BHEL 55 rigs to Bhubaneshwar, and when it
was found that it could not-be accommodated,
it was brought back, again to Duliajan. Fifteen,
some equipments worth Rs. 3. 25 crores, meant
for desert drilling in Rajasthan, were procured.
When the drilling programme could not be
finalised, these materials had been transferred
to various operation areas, mainly to Duliajan,
to regularise the buying, though these equip-
ments cannot be used there. Before the -
present C. M. D. joined OIL, it had , surplus of
30 to 40 crores all the time. But since his
coming the OIL is facing minus point with an
overdraft of 50 crores mainly due to
overdrafting.

I have cited a few' examples of how the OIL
is performing under the guidance of th, present
C. M. D. The students, the youths and the
local public have been witnessing all these
happenings at ~ OIL, Now they have raised a
voice of protest against such activities of
the present C. M. D. OIL is a public sector
undertaking and every citizen has the right to
voice for its better management; But till today
the Government, ignoring the public voice, has
been trying to cover  up these things lightly.
The people's protest the misdeeds of the C. M.
D. and thereby doing more harm to the
organisation. I caution the Government not to
take all these thing lightly. The people's
protest may take a strong stand to call for a
total bandh  and then it would be very difficult
to handle the situation. Therefore, the
Ministry should take immediafe action in this
regard to put an end to it before the situation
goes out of control.
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SHRI JASWANT SINGH (Rajasthan):
Madam Deputy Chairman, I am somewhat
inhibited in my task to see that soon after me
is to participate in the -debate my very
eminent colleagues and very eminent
economist Mr. Jha. Now my inhibition is on
account of the fact that I have once had the
occasion in Parliament to refer to him as a
walking encyclopaedia of experience. I am
also inhibited by the fact that he is a renowned
economist. But I am encouraged in what I
have do on account of two factors. Firstly. I
06 believe that every budget document has
inherent in it a political statement. Every
budget o any Government has inherent In it
a political statement. And,
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therefore, when we come to examining the
Budget 1987-88, we cannot merely examine it
as a purely fiscal or an economic document.
Here 1 am faced with the second difficulty
because the ' Indian Budget as an instrument
of fiscal policy, as a device of development
and of the management of our economy, as
our blueprint for progress, is considerably
eroded in its functioriing. The Indian Budget
is no longer the instrument of fiscal policy.
Therefore, this erosion of its economic content
and a preponderance of the Political tical
content make my task somewhat easier,
particularly when eminent economists are to
follow in the debate.

Now, why do I say that this Budget has like
every Budget would have, a political comment
inherent in it? T read with some interest the
debate that has taken place in the other House
and I have read with some interest and heard
some of the participants in this House. The
Treasury Benches have sent out messages
which confuse me. But 1 accept them. They
say that this Budget is a Budget for the Poor
that this Budget is a Budge' for growth; it has
in it every possible good quality that a Budget
can possibly have. I do not refute any of these
points. I concede to the Treasury Benches and
to the Government that this Budget is all that
you say it is. I do make one request. Please go
over your own comments about this very.
Budget. This Budget cannot he all that you say
it is. Considerable talent is attributed to the
Finance Mirister who has presented the
Budget—the Prime Minister. Till lately, he.
was the Defence Minister and then we were
informed by the Treasury Benches that, he is a
very astute and a very able handler of the
country's defences. We accept that. We were
then informed that we were in the middle- of a
smouldering nuclear core of a crisis, and in the
middle of that crisis, this very astute and very
able Defence Minister chose to stand aside, as
it were and asked of his distinguished
colleague from the Finance Ministry, to take
over charge of an impending battle. We were
then told that there might be a battle. I do not
know how fair or unfair this was to a very able
Finance Minister. T have had the occasion to
say it in print; therefore, I 'do not hesitate now
to say it in Parliament that
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the former Finance Minister is a considerable
political asset of this country and epitomises
in his public life integrity and uncorruptibilty.
Because I have said this in print, I have no
hesitation in sayng it statement. I approach this
Budget. I am 'baffled when the Treasury
Benches tell me that in  the middle of that
crisis, a very able Defence Minister chose to,

become suddenly overnight a very able
Finance Minister. Therefore, with that
originally  confusing statement, a political

statement, [ approach this Budget. I am
informed by the treasury benches and the
Government that it is a Budget for the poor
that it is a socialistic Budget that lit is a
Budget for growth, that it is a Budget which
will  revive our industry, that it will.
eliminate poverty, that it will encourage
agriculture, that it will result in a boom in our
exports, that prices will come down and that
commodities will be easily, available. I am not
rejecting any of these points. '

AN HON MEMBER; Very good.

SHRI. JASWANT SINGH; I am very glad,
the treasury benches would like to convey to us
that a golden era has already dawned on the
Indian economy. This isthe sum total of the
messages of the debate that has so far taken
place, in both the Houses. We are informed that
this Budget is the most revolutionary kind of
Budget which will now wusher in a true
socialistic India and all this praise leaves me
somewhat confused. The Prime Minister when
presenting the Budget was good enough to start
with a quotation which is 29 years old. He
commended that quotation of the first Prime
Minister to the country. (Interruptions) Having
commended that quotation, —I do not want to
repeat the quotation, because it is part of the
Budget papers— the Prime Minister and
Finance Minister said that the task announced
by the first Prime Minister of the country,
twenty-nine years ago, continues and is.
therefore our task even today. If you just reflect
on that for a moment it is a very ironical
statement, it is a very ironical quotation, 1o be
used. A task which was announced as the task
of the Government twenty-nine years ago h
today repeated as the task of the present
Government. There is in this a sought-
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after image. I am still on the politics of
Budget-making. The sought-after image,
Madam, is that of a protector of the  poor. But
herein lies the dilemma of the present
Government. Rightly, they chose a certain
direction in  that first' Budget of the
Government. But because the thought
underlying the first Budget had not been
thought out to its logical conclusion and
because the necessary political courage to
implement that thought was lacking because,
following upon the first Budget, the
overriding impression that came into
existence in the country was, —these were the
phrases which were mainly used then—the
Prime Minister is a messiah of the middle-
classes, that the Prime Minister ~ was not for
the poor, therefore, the Government was not
for the poor but it was for the rich, —that was
the political message of the first two
Bu'dgets—thwarted by that political mes-
sage, inhibited by it there is now an attempt to
retract, to go back ana that is where, I feel, the
Government has fallen between two stools of
the political image-making through th, Budget,
and following economic sense by utilising the
Budget as an instrument of fiscal policy. A
word of caution here, Madam, to the Govern-
ment would be necessary. There is an
etymology of political images which you
cannot correct by cosmetics and that etymology
of political images has given your Government
a certain public image. If you want 'o.
correct that image, it cannot be by cosmetic
efforts. Therefore when I come to examining
the economic innards, as it were, of this
Budget, I have to make this point to you
because you are currently troubled by the
overriding political message of your
economic policies that they are not for the
Poor therefore, you have neither the economic
sense, nor the political courage to either retract
wholly, altogether, anti come back to a well
developed economic thought on the socialistic
end of fiscal policy making, or a well
developed economic thought which a very
eminent civil servant, currently an
eminent member of the Planning
Commission, in a seminar put across, that the
growth of the Indian economy has to be oft the
back of consumerism. These are not  perhaps
the exact words, but the sense of It is that the
Indian economy Of India, as such will not be
able to more unless it moved by
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that top layer of "8 per cent, 10 per cent
or 12 per cent, depending on how you look at
it. Unless that top 8 to 10 per cent were not
freely permitted to indulge in consumerism
and thus result in growth, the rest of the
country will not be able to come up. - A
large section in the Trea-. sury Benches,
indeed the Government itself is inspired by
this, thought, but the Governent is inhibited
by an innate lack of political courage and
conviction and therefores it falls between the
two stools.

On the eve of the budget making, I give this
as an illustration of the paradox, the Prime
Minister, after he had taken over the Finance
portfolio said—I do not recollect where the
speech war made but he had  said—that I will
do everything to ensure that there is a growth in
the capital market. This is a very sound
proposition with which no body can have any
dispute. Stop for a moment, and reflect as to
why then did all the stock exchanges in the
country have a precipitous decline, a fall,
straight after the presentation of the budget. It
was the Prime Minister who was presentirnj
the budget and, therefore, not unnaturally, the
occasion was looked forward to with a great
'degree of anticipation. It was a, igreat degree
of anticipation because the high office of the
Prime Minister was en-Igaging itself into the
formulation of the nation's fiscal policy. I am
afraid, those expectations not only were not met
not only were not fulfilled, in fact, they were
belied. Routinely, outside of the chambers of
the two Houses or outside of the limited realm
of political partisanship the comment that has
come about the union budget of 1987-88 is that
it is a budget without  character, that it is a
budget which cannot be identified. Where
does this budget, actually stand? Some emi-
nent  Indians have described it as a
bureaucratic budget, as a bureacrat's budget.
They have gone to the extent of describing it
as a bureacrat's re--venge or* the
Indian nation. They have gone to the extent
which T think, if only the Treasury Benches
would stop for a moment and reflect on the
insulting implications of the  suggestions, they
have gone tothe extent of saying that the
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Prime Minister has been. fooled because the-
has been persuaded by the bureaucrats to
present a budget which me had. himself not
read.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE  (Maharashtra):
Where is the persuation? The persuasion is
when you know something and you act
something to the contrary.

SHRI. JASWANT SINGH: That would be
even more alarming to me. Madam, if I
followed what my dear colleague Murlidhar
Bhandare said that there was no persuasion, I
am even more alarmed, lif the Prime Minister
was persuaded to present budget which he
had not read my friend says, where is the
persuasion?

SHRI MURLIDHAR CHANDRAKANT
BHANDARE. - There could be persuasion
only when he had read it. There would be no
persuasion if he had not read. You have not
understood the fallacy of your argument.

SHRI V. GOPALSAMY (Tamil Nadu):
Madam, he read his Budget speech in
Parliament on the floor of the House.

SHRI JASWANT SINGH: Madam, the
point is made.

THE DEPUTY CHAIRMAN: Please let
him continue,

SHRI SAT PAUL MITTAL (Punjab): The
Budget does not lack character; his speech
lacks character.

AN HON. MEMBER: His party lacks
character.

SHRI SAT PAUL MITTAL; I won't
go to that extent.

SHRI V. GOPALSAMY" Mr. Mittal,.
don't get agitated.

THE DEPUTY CHAIRMAN: When any
Minister makes a statement it is presumed that
he has read it. You cannot say the Prime
Minister has not read it.

SHRI JAGESH DESAI (Maharashtra): It is
a deliberate attempt to denigrate the Prime
Minister.

PROF. C. LAKSHMANNA (Andhra
Pradesh): He did read it in the Lok Sabha.
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with the last comment that it is an attempt
to denigrate the Prime Minister, I whole
heartedly agree. Of course it is. I do
not deny’ it, for a-moment. But for the
rest of the comments, if the Treasury
Benches are so aggrieved about it. they
fane had an occasion and a number of
them have participated

THE DEPUTY CHAIRMAN: Yes please
continue.

SHRI JASWANT SINGH: Right, Madam. [
have three propositions to make here. Firstly, 1
believe that no great expertise is needed in
spending public money. That is why I 'discount
what these great Indians have said about the
Prime Minister. For preparation of the Budget
and its presentation, no great expertise is
needed in spending public money. Now if
therefore the Budget is an exercise in spending
public money and if no great expertise is
needed in spending it, I dont think the Treasury
Benches need necessarily be very alarmed
about it.

Then I put across my second proposition,
which is that budgetary figures with which
we are engaged today, purporting to the facts,
are in fact fiction. In attempting to explain
what I am trying to say, I have to come to the
first aspect of one of the components of the
'innards' of the Budget as it were, which is the
size of the deficit. Now I approach my task
by prefacing and saying that I am not; in
economist; I am in fact not even a student of
economic theory.

SHRI KAPIL VERMA (Uttar Pra
desh); That explains all that you are
talking.

THE LEADER OF THE HOUSE SHRI
VISHWANATH PRATAP SINGH: That is
the real deficit.

SHRI JASWANT SINGH: I accept this.

PROF. C. LAKSHMANNA: Does it 'mean
that your deficit is also of -the same type?

SHRI JASWANT SINGH: Madam, I
accept that this is real 'deficit.

SHRI V. GOPALSAMY; That could be
bridged.
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SHRI JASWANT SINGH: 1 am ap-
proaching my task not as an economic '
theoretician, but certainly as some body who is
routinely concerned as a political activist, yes
as' somebody who is engaged wiih and
involved with economic policy iformulation of
the country. Now about the deficit, about
which a number of speakers have spoken. I am
reminded of a well-worn epigram of Maynard
Keynes which is, whenever you owe a bank
one
thousand. rupees—I am paraphrasin Cr it-----
it is my problem. But if th, bank owed me a
million rupees, it is the bank's problem. In like
manner, if I could utilise this Well-worn
epigram- to say that with this size of deficit—
of 8300 and odd crores of rupees—I am unable
to make out exactly whose problem it is. The
Treasury Benches would have us believe and
the Government would have us believe that
this deficit is no. problem; 8300 crores of
deficit is no problem to the Government. If it is
not a problem to the Government, Madam, I
would really like to be informed: is it the
problem of the people of India? Is it the
problem of th, Reserve Bank of India? Whose
problem is it then? Here I have to elaborate a
bit more what I am saying on the question of
deficit by relying on some facts and figures. In
the face of this deficit, the two outstanding
aspects'of  this  deficit are that the
corresponding revenue raising effort results in
roughly Rs. 322 crores net and then, therefore,
the uncovered dificit gets reduced and we get
an uncovered deficit of roughly Rs. 5, 700
crores, the actual figure being Rs. 5, 688
crores; but I am rounding off. Now what we
have to do is, therefore, to examine the trend of
these deficits. The previous Finance Minister
had done considerable exercise in this fiefd
and indeed presented a long-term fiscal policy
and now all that long-term fiscal policy is now
reduced to nothing, adding only to the
volumes of the Indian Archives because one of
the casualties of the present budget is the long-
term fiscal policy. Please examine, just for a
moment, the trend of these deficits. In 1985-86
the deficit budgeted was Rs. 3, 316 crores. The
actual turned out to be Rs. 6, 565 crores, -that
is, in 1985-86, the first year of the present
Government's regime. In th© current year,
1986-87, the estimate in the original was Rs. 3,
703  crores, actually
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it mounted to Rs. 8. 285 crores. Now if you
are. applying the same rough rule of three,
the current deficit estimated, presently, is at
around Rs. 5, 700 crores and if we apply the
same pattern it might well go up to Rs. 12,
000 crores.

(Now I am here, Madam, faced with
another difficulty, which is that I am
honoured that. the previous Finance Minister
and the Leader of the House is present here
to do me the great honour and courtesy of
listening to what I am saying, ' but I am also
somewhat aggrieved that no one from the
Finance Ministry is present here. None of
the Ministers from the present Finance
Ministry are here. There are three Ministers
of State and not one of them is here. I am
sure the Leader of the House would stand up
now and say it is a joint Cabinet
responsibility and somebody is taking
notes... (Interruptions). My friend from
Assam taking notes is as good as my taking
notes and informing the Prime'Minister
because this is a complex subject.

THE MINISTER OF STATE IN THE
MINISTRY OF  PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB): The
Finance Minister was here just now. He just
left. He will be coming back in a. couple of
minutes.

=5t e dt gare maa(fraiv); oz
TIET AT KT AFATAAT L (WIMA)

SHRI JASWANT SINGH: Now it is a
problem. However....

PROF. C. LAKSHMANNA: He will now
report only about defence matters.

SHRI JASWANT SINGH: Madam, the
next question is what are we engaged in, what
is all this development for? Here I would
like to share. with the Government a thought
which is being expressed a great deal
outside in rest of the country now, that
India is becoming two countries—that India is
getting divided between 'India’ and
'Bharat'. And they go to the extent of saying
that this division in finding its roots between
the vHage and urban India, between the poor
and the rich and is going to have very
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telling social consequences for the rest of the
country. Now, how do I substantiate what I
am saying? In the fifties—and I may be
corrected about the exactness of the
percentages that am quoting—the agriculttlr'al
sectors idontrihiitiort to the GNP was roughly
60 per cent. There-

. was rural population, was contributing 60 per
cent to the national income. In the eighties, the
agricultural sector's—rural India's— share of
contribution to -Ac national income has
declined to 30 per cent. Perhaps the
Government would confirm to me that the
population share does remain the same.
Seventy per cent of India contribute'd 60 per
tent of the income in the fifties and that very
70 per cent, which means the balance of 30
percent of the country is enjoying 70 per cent
of the income of this country. Please reflect on
this great divide that is taking place. And it is
because of this divide that the next aspect
comes up. It is about poverty. I am not going
into the aspects-“of how much budgetary
allocation you are making on poverty
alleviation of all the various acronyms which
today clufc ter our vocabulary on poverty
alleviation, what the net effect of it is on the
ground as far as actual poverty alleviation is
con'-cerned. And I take the example, only of
my. home State, Madam, which is Rajasthan.
I am neither a statistician nor an economist.
Therefore, I have perforce to rely on an
economist and statistician, and it will take me
a minute. I am quoting here, Madam, from a
Mid-Year Review by Dr. Malcolm
Adiseshaiah, which says:

"We have broad agreement on what is meant
by poverty. Using income, as the means of
measuring poverty, and ha the absence of a
nation-wide data on iri-coma using
expenditure data as th, only available proxy
for income, we have the Planning
Commission's definition of the expenditure of
Rs_ 65 per capita per month in rural and Rs.
75 per capita per month in urban areas at
1977-78 prices which will  assure the
individual

2400 calories of food in rural and 2100

calories of food in the urban are to

live above poverty, "
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This is the definition of the Planning Com-
mission. On the basis of this definitional
agreement there are today broadly three groups
or points of view on the status of poverty in the
country. Now I am not going to engage myself
on these three groups and their different
approaches to the definition of poverty and,
therefore, what the percentage of poverty is
with which, we are today involved. I take the
sexample, Madam;, and reduce it to the level of
my own State. Accepting' for the present the
validity of the NSS methodology— I am not
going into all the various methodologies and
there is a. controversy on the NSS methodology
itself—the table of the Planning Commission
and the NSS itself confirms as well as
shatters some  well-known judgements and
correlations. The lowest levels of the rural
poverty in 1983-84 were recorded in Punjab and
Haryana, -which of course, are accounted for by
a higher agricultural produce. But when it
comes fo the percentage of increase in
rural poverty, one of the States affected is
Rajasthan. Rajasthan, on the basis of the NSS
data, not on any external criteria which is
controversial—I am accepting the facts and
figures which are the Government's own facts—
records an actual increase in poverty, rural
poverty.
Now, Madam I am not going to go into the
controversial aspects of the definition of
poverty and the methodologies involved. I
would request the Government to explain to
me how poverty has in fact. given the
controversial nature of poverty definitions and
arrivals of percentages, actually gone up in
Rajasthan when you claim that it has declined
nationally and in other States and what you
are going to do about it as far as my State is
concerned

There are three aspects of the Budget Madam, to
which every speaker and every commentator has
referred and the Prime Minister, in his
presentation 'of the Budget, has also mentioned
them—interest subsidies and defence. I am not
going to go into the aspects of interest and
subsi- dies because a number of previous speak-
ers have spoken about them'.

Before coming to defence, I just want to take a
minute each on two other aspects of the budget,
which are the taxation philosphy and the balance
of payaments

[11 MARCH 1987]
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I am wunable to make' out the govern
ments taxation philosophy, what taxation
philosophy should I determine from the
present Budget. Perhaps, consideration of
the Finance Bill would be a more|fit oc
casion to go into more detailed aspects of
the taxation philosophy. I cannot, how
ever help reflecting that when it conies to
direct taxation, I am unable to determine
the rationale behind a number of measures
which have already been referred to. On
balance of payments [ am considerably
more alarmed. The situation that the
countrj' is facing in large trade deficits and '
in considerable drawals of foreign  ex
change is on account of many factors.
It could be—perhaps  the Government
would inform me about this—on account
of large bill for petroleum imports; it could
also be that our non-petroleum imports; in
cluding  capital goods, intermediaries etc.,
and the bulk imports have not really shown
decline by controls or management as it
ought to be. There is a new element, to
m, understanding, in India's Dbalarttj of
payments position. It is that now we'are
possibly coming tO, what the economists
would call, a hump in our debt servicing
ratio and in our debt servicing liability.
Therefore, because fo the current year we
are going to enter this hump, this high peak
of debt repament obligations and that hav
ing fulfilled this debt repayment obliga
tion the situation is not going to correct
itself and revert to a position of comfort
able debt service ratios. So. what is the
Government going to do about it? -By
my reckoning, the current debt servicing
ratio is in excess of 22 per cent. I re
member a period in Parliament when an
increase of debt servicing ratio to 16 P¥
cent had caused wus an alarm. Now 22
per cent is being taken as normal. Possi
bly, there is a Government fiscal rationale
for it. We could perhaps be convinced that
the Indian economy has grown in such "a
manner that its inherent dynamism is such
that we can absorb debt servicing ratios of
22 per cent. But I would like the Govern
ment to clarify this as Pect and convince
us about it.

Now, I would take also this opportunity to
caution the Government about what to sty
unlettered eyes look to be that there
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are some dangers on his external trade defi- cit
front. The era that we witnessed of the newly
industrialised countries domenstrat-ing export
led growth, cannot be repeated in India. There
are dangers inherent in attempting to apply that
same blueprint. Therefore I would like to ask
th© Government what is their philosophy about
exports? Why exports? What purpose do you see
in increasing exports? This is not a rhetorical
question. I would really like to be explained by
the Government of India. Why do you export? Is
it merely to meet our trade deficit? Is" it merely
to keep the book balance? What is the rationale?
What philosphy persuades you to indulge in
expert promotion?

There are two other difficulties. To my
unlettered eyes it looks that the Indian
economy is currently manifesting, on account
of very high capital-out put ratio; it is
demonstrating our being priced out of the
international markets because our domestic
costs of production are very high. Now, if you
are priced out of the international markets
because our. capital out-put ratio is high,
because our cost of production is high, what
therefore, are you going to do?

There is one more administrative difficulty.
Whenever you talk about balance of
payments your figures are always three years
old. The Prime Minister tells us that we are to
move into the 21st century. If Gregorian
calendar is to be followed and Newton's laws
do not change and the Sun keeps on rising,
then willy-nilly we will enter the 2Ist
century. But if the Ministry of Commerce and
the Government of India do not have figures
of actual trade pattern of earlier than three
years, liow are you going to do advance
planning? Please try and answer some of
these questions.

Now I come to Defence. With that I shall
conclude. On this I would be very brief. Is it
not that the Defence Budget is the price that
we pay for our foreign, policy? As Rs 12,
512 crores net of defence revenue, which if it
was not taken into account, the actual
defence budget would be Rs. 13, 761 crores
which is the

1987-88—General 236
Discussion

highest ever. Even if the GNP figures are a
collection of a muddle roughly 6 per cent of
our GNP, roughly a fifth of oar total budget
and roughly , third of our non-plan expenditure
goes into defenoe. There is an even more
telling statistical index which I would like to
put across to the Government and that index is
between the revised figures of budget estimates
off 1986-87 and the budget estimates of 1987-
88. The defence budget reflects a hike of 43
per cent. This is a pattern. If you reflect it
against the defence budget of 1979-80 to the
defence budget of 1987-88 1979-80 actuals to
the 1987-88 estimates, th hike is of the order of
400 per cent. Madam, there is a cryptic
sentence in the 1 budget speech of the Prime
Minister who informed th© House and the
nation by stating the obvious. What is the
obvious? The obvious was that we shall not be
found

' wanting when it comes to national security
and we shall not shrink from any sacrifice.
National security is not a purchaseable
commodity to be obtained through budgetary
figures. National security is an extremely
complex web of many, inter-woven strands,
social economic, industrial and moral.
Therefore, I would like to ask the Government
to examine the proposttioas on which this
high level of defence spending is based. We
will have an opportunity to examine the
defence budget itself at much greater length
when it comes to debating the demands for
grants. I do put to the Government, therefore,
only one; question: Firstly, examine closely
the social

costs of such high level of spending on
defence, and depending on how you look, at
it, India might or might not be a poor country,
but India is a country of the poor Secondly,
please examine very closely the foreign policy
which forces us to engage in this high level of
spending on defence. I would now lie. to
conclude  my somewhat/  unlettered
presentation about the budget. (Time bell
rings). | will take only two minutes.

THE DEPUTY CHAIRMAN: Two
minutes all right.

SHRI JASWANT SINGH; Madam, I would
like to conclude by a quote:
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"It is for the first time since indepcn- dence,
that we have in New Delhi an adniinistartion
which has unabashed allegiance to a specific
ideology. This ideology has three strands:
development is best left to private initiative,
'taxes are an evil and the poor are dispensable.
It is a floundering budget presented by an
"uncertain Prime Minister, who by instinct
belongs to the days gone by and by inclination
is attempting to move to the twenty-first
century and who baffled no end by the present
century's  obsesision  with  democratic
institutions. Since our nation has chosen him
for a full term, it has no choice, it has to bear
with his amateurishinessV

Thank you.

SHRI PAWAN KUMAR BANSAL
(Punjab): Madam, may I know from him
whose quotation is this? Can he tell us on
whom he depends for his wisdom,.

THE DEPUTY CHAIRMAN: Shri
Lakshmi Kant Jha.

SHRI LAKSHMI KANT JHA (Bihar):
Madam Deputy Chairman, speaking on, the
Budget, it is to he expected that I am going to
support it just as it was to be expected that
members of the Opposition were critical of it.
What amazed me however, was that so much
of the criticism was based on very
questionable assumptions and without regard
to 'facts. One point which was raised time and
again was about the direction. Now, the long
term direction of our policy has been uniform.
'It does not fluctuate from year to year, from
Budget to Budget, not even from plan to plan.
The strategy has to be adjusted, the tactics
have to be modified having regard to the
situation. on 'the ground and therefore. when
the prime Minister quoted his own
grandfather's words, it was to imply th; sense
of con-, linuily, which has guided our
policies. Now, I was a little amazed to find
that my friend Shri Nirmal Chatterjee, did not
approve of this particular quotation from
Pandit Jawaharlal Nehru, namely "that
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socialism is not the spreading out of poverty.
"The essential thing is that there must be
wealth and produciion. " Now, I was
wondering why he was so uncomfortable
about this and then it came to mc that this,
perhaps, is the basic difference which divides
us on this side of the House, from the
philosophy presented by Shri Nirmal
Chatterjee and those of his way of thinking. It
is this we do not believe that socialism means
that everybody should be equally poor. We
believe that socialism means that nobody
should be poor Our attack, therefore, is on
poverty, his attack is on wealth and that is the
line of demarcation which I think I should
high-Hght.

Now as I said, the Budgfct each year tries to
focus attention on different areas, not to
change direction but to adjust priorities to see
and ensure that Where there are gaps and
shortcomings they are filled uP, imbalances
are remedied. It is from this point of view that
in each different Budget, the accent changes
because the situation changes and also because
the perception of what gone right and what is
going wrong also changes. Now look at this
Budget from that angle What are the main
lines of priority or, emphasis call it what you
will? I think one of the most important
contributions is the decision to appoint a
commission to look into the conditions of
agricultural labour. We have not quite frankly
done enough about it-Everybody knows that
they are exploited. We have a minimum wage
legislation. {Interruption). I am sorry, the
point which I am driving at is that something
more is needed that what that. Committee had
reported it is towards that end that a
commission is going to be set up.

Now, I come to the next major area, which
is the emphasis on housing

(Interruption).

THE DEPUTY CHAIRMAN; Order
please.. -

SHRI LAKSHMI KANT JHA: Now,
housing is one of the basic needs of the
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community It has now received, rather
belatedly, I would say, the recognition it
deserved from two points of view. Firstly
it provides shelter, a basic necessity. Se
condly, it makes the biggest contribution
to employment generation. Not only to
builders but to those who supply wood
work, windows, glass planes, furniture fur
nishing, electric fittings, plumbing and all
that. A whole range of activity most of it
carried on by small people, is sustained
by housing. Therefore, allocation has
been made of public funds for rural hous
ing.

Side by. side private funds also have to' be
involved and, therefore, a candid reap-prisal
has been made of the working of rent control
as well as of urban land ceiling. | was chairing
a commission from "where I had
recommended that both these need a second
look. Rent control is believed to protect the
poor tenant from the rich landlord. But the idea
that tenants are poor is, borrowed from agri-
culture. In actual fact yon find that individuals,
retired officials, widows owning a House, are
getting a rent which was determined ten years,
twenty years ago joint stock companies, from
diplomats and others. ' Again, because of this
restriction a lot of black money. is generated'
and those who have no black money cannot
get accommodation. The 'Caves' are quite
happy  because they  have  rented"
accommodation which the "have-nots' are
denied. Now there is a decision to reconsider
this. Of course, this is a State legislation but [
hope the Central Government will come
forward with. a proposal regarding Delhi to set
a model.

Then about the urban land ceiling, it was
hoped and intended that it would release more
land for housing, specially for housing the
poor. But what has happened is the supply of
building sites was frozen and urban land prices
hare 'been shoodag up and so has the price
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of real estate in all the major cities. Here are
two major decisions—one, amending the
laws; you must have the candour to admit this
is not working well, and you must be
prepared to revise it or scrap it. That is what
is expected from an honest administration.

Then, emphasis on public sector. The
emphasis has a qualitative element in it. It is
the infrastructure for which there has to be a
special accent and this, to my mind, is very
fundamental. We began the First Plan with
special emphasis on the infrastructure in the
public sector. It provided the base on which
high rates of growth in industry and overall,
were achieved during the Second and Third
Plans. ' But for various reasons—I don't
. need to go into them—the public sector
performance in regard to the infrastructure—
power generation and others—has been
wanting. If we revise this, it will give a short
in the arm to the economy
as a whole.

Finally, the attempt is to revitalise the capital
goods industry because they had suffered from
what was a cleavage in policy. While imports
in terms of licensing were liberalised, it was
intended that duties will 'be adjusted to give
adequate protection. Unfortunately, with the
other consideration that we want to cheapen
the 'cost of projects, ' project imports were
allowed at very low rates of duty and then the
capital goods industry began to suffer. This
again is a correc tive measure, a timely
measure, a welcome measure. I would only
draw attention to one minor point, that the
revised duty on project imports would affect
those where equipments have already been or-
dered by the licensees, and suddenly those
responsible for the project—some may be in
the joint sector, some in the private sector,
some large, some small—may find it necessary
to find crores of extra finance. And 1 think this
is a matter to which the ' Government should
give attention. My suggestions would be two;
Firstly, make this enhanced duty applicable for
equipment arriving after a certain date; you can
have 1st April or 1st May or 1st june. It does
not mean any. loss
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to domestic industry because it will not lose
any new orders. Secondly, whatever the date.
tell the financial institutions that for filling
the resource gap generated by the high duty
not to embark on a fresh- examination of
viability. They should provide finance
without delay and without hitch.

Now, Madam, I will turn to a point on
which there has been considerable' debate
and that is the impact of the deficit on the
price level. 1 have spoken on the subject
before in different forums and my views are
not in conformity with many economists
whom I respect.. But | do claim that what I am
saying [ am relating to the felt
experience of the Indian situation and not to
the doctrines an i ' philosophies evolved in
the other ies having regard to the
conditions in their set-up. Now, being an old
4> my memory goes back to what happened
in the past. Between the years 1963 and
1967, we had an upsurge in prices, a 12 per
cent rate or inflation against the rat: of 3.
7 per cent in the preceding seven'years.
Now, this was due to the. act that we had
drought conditions and the crops failed, the
foodgrains prices went up, the wages had to
go up and everything went up. But the
monetarists advocated- "No, ho, no. This is
due to. the money put into circulation during
the  -Chinese which is now hitting the
economy , as a tidal wave and pushing up
prices. So, cut down, cut down and cut down.
". He suspended our five-year planning; and
We had Annual Plans. We thought that thi;
would bring the problems under control. But
what was the consequence of that? The
consequence was that indust-rial growth rate
slumped from 9 per cent to 2 per cent, and the
particularly hit arecas were those which
were dependent on Government orders. The
wagon-building industry in Calcutta was
the Worst casualty and one of the consequen-
ces, the last consequence of that, was that not
only the engineering industry declined, but
also West Bengal got saddled with a different
kind of Government on its shoulders. Then the
gross fixed investment which grow at the
rate of 8. 7 per cent in the Third Plan declined
to 1. 5 per cent, Now, is this the approach, is
this the renedy, that yon want?

[11 MARCH 1987 ]
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Now, let us look at the price behaviour. In
the immediate past, during the last two years,
we had a very heavy deficit, this year and last
year also. But here in this House I heard
Members getting up and protesting against the
fall in prices of cotton, of jute, and of oilseeds
etc. Now it shows that the assumption which
the economists make that more money Supply
is giving rise to increase in prices is not
correct. We have to put ' more ' money to
sustain prices. Our foodgrains, stocks,
although production did not pick up, actually
were going up. Should we make those poor
people, eat the foodgrain stocks in storage or
allow the rats to chew them 'and spend money
on storing them when there are empty'
stomachs which can be filled with them? But
the way to do that is to make have purchasing
power through higher  employment.
Unemployment is, to my mind, a much bigger
threat to our economy than variations in the
price level. Price rises worry whom? Only
those who have an income. So, when the
prices go up, their consumption may be
reduced. But the unemployed are those who
have no income. And it is to them that we
have to reach out. Therefore, the anti-poverty
programmes despite the deficits are necessary,
economically justified and non-inflationary.
Second, employment generating programmes
are most desirable. 'Food for Work' is one of
them. Again, if I may be immodest enough to
claim, I was the first to ask for it in 1977. So
these are the positive things which we cannot
derive from the experience at. western
countries, socialist countries. These are the
ways in which we can deal with our problems.

Now, what has the Budget done for the
price level? I think it has done most sensible
things. It has reduced levies on-a large
number of products which will benefit the
common man.

Now, I want to make one more point about
the state of the economy, about those who
fear about deficit, about the demand. It is that
the industry today is having a lot of idle
capacity for lack of demand, for lack of
orders. Tint was when cement was scarce you
had to
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queue ufp for it and pay black money for it.
Time was when scooters, tractors, micks—for
all these there was a shortage. Now, thanks to
the liberalisation policies, production has caught
up. The buyers' market 'has disappeared, and
now the industries are looking for customers. In
the textile industry stocks are going up. These
industries which I named are suffering for lack
of demand, lack of orders. So, are we to worry
about price rise or should we be "pumping in
money to activate this capacity? In 1936 an idea
was put forward by Keynes that when you
have recessionary condition and unemp-
loyment have deficit financing and start public
works. I am not simply borrowing his idea,
though 1 worked under him. But today's
conditions in India, the state of economy in
India, can not only  sustain deficit financing
but also benefit from it. Therefore, I am not
worried about deficit financing. But we must
watch out.

I am concerned about increase in non-
productive expenditure. This is an item where I
fully share the concern voiced. The Prime-
Minister stated that he was not happy with this
deficit. I would agree with it in the qualitative
sense. If all deficit was going into
development, I would be very happy; it would
have a Teal spurt. But we have a problem here.
You cannot cut down non productive ex-
penditure overnight by simply saying in this
Budget; cut. It needs a determined effort to
reduce the level of expenditure, and it has to be
done, if I may say so, not by under-paying
public servants, not by letting them have a
deterioration in their standard of living, while
every other sector, the private sector, prospers
and blames the bureacracy in the bargain. I
think it is right that the Pay Commission's
recommendations havebeeii accepted by the
Government. It was, to my mind, shocking that
a Secretary to the Government today had. a
basic pay which, in rupee terms, was less than
drew when I became a  Secretary in the 50's
and was drawn by a Secretary to the

Government in 1931. At that time
National Congress at Karachi gave

the Indian
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a call for a ceiling of Rs. 500 per month for a
public official. Translate that Rs| 500 of 1931 at
current prices and  see whether we are over-
paying them. We ; ire not, and they are doing...

SHRIMATI KALPNATH RAI (Uttar
Pradesh); How "much will it, be?

SHRI LAKSHMI KANT JHA; I
sure.

am. not

-AN HON.
MEMBER; Twenty times.

SHRI LAKSHMI KANT JHA; So, the
attempt to take better care of the bureaucracy is
necessary and our economy wrll come by
shrinking its size and not by having an
underpaid bureaucracy. We can have economy
by changing the working methods.
(Interruptions) I have made it clear that don't
underpay  your  bureaucracy, but-effect
economy by changing working methods so that
fewer people are engaged in doing a job. Today
each file travels to so many people. It wastes
time and it wastes public money. This is a
badly needed reform. Nobody will stand ret-
renchment. You cannot shrink the size of
the bureaucracy even by these ¢ means. But
you can slow down recruitment and take
benefit of retirement, provided you are doing
what is needed., mil-order to get efficiency
along with a reasonable satisfaction in
terms of living standards f6r your staff.

Madam, a point was made and is often
made that the Budget has been made the
bureaucracy. Now the bureaucracy can be
blamed for delays, for callousness and
whatever it may be. But when a budget is
presented by the Prime Minister, it has the
fall Government's backing and responsibility
and to say that it is a "bureaucratic revenge"
is to my mind hitting; someone below the
belt because the bureaucracy cannot answer
back.

Madam, [ would like to conclude by
referring or saying a few words about tax
adjustments. I think I have already referred to
the import duty on capital The basic thing
there was that import duties on the. finished
products were rased somewhat, but much
more significatt and important import duties
on some of th©
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raw materials were lowered, particularly certain
varieties of special steel. Now, this kind of
scrutiny needs to be applied ¢ to the entire
customs tariff. The excise duties have been
rationalised in a major way with the extension of
MODVAT. But in the customs duties there arc
tremendous anomalies 'and regret to Say that only
this morning my attention was drawn to a oase
where the import duty on PVC has been lowered.
I welcome it. It is a raw material. But the raw
arterial used by domestic producers of PVC has
been subjected to a higher customs duty. It has
bee, enhanced. It is something called VCM.. This
kind of hing has happened because he people who
look 'at ¢ customs tariff are not so familiar with
what raw material is used for what. This kind of
jeview has to be undertaken for customs purposes
just las We have been streamlining the excise
duties and I think this exercise should be
undertaken.

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRT
B. K. GADHVI): Is it on customs or indi
genous production?

SHRI LAKSHMI KANT JHA. On imports.
The customs duty has been raised. So the
domestic cost goes up". At least that
enhancement  should be  immediately
reconsdered. But overall there is need to see
that the customs duty on raw material is lower
than the customs duty on finished product. It
is not a one-day exercise. But this has to be
done.

Finally. I would say that in direct taxes
there were hopes of some further reduction so
far as the lowest limit is concerned. T
personally have some sympathy with that
cause. AH the income groups get taxed
through excise duties. Therefore, the need to.
have direct taxes is much greater for those
who are in the higher income groups than for
the very low income groups, very low
meaning border line groups.

And to some extent that class of people not
only deserve relief but it will do a tremendous
reduction in the work of fil" ing returns and
so on if some relief is
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given. But here I must comment on one
or two of the proposals. ' At least one
of the proposals made regarding the dedu
ction of tax at source has caused me a
good deal of concern because it will mean,
not only harassment to the parties concer
ned but it 'will be also a tremendous
amount of work in claiming refunds. And
people will be in" difficulties because they
have not been fully paid for their supplies
and people will start inflating their price
in order to cover "?he tax deduction at"
source in order to make their both ends
meet. And also a regret to add that so
far as payment for services is concerned, '
there will be a greater use of cash transac
tion than of payment by cheque. So, on
all these considerations, I think, that me
asure needs consideration.

Madam, 1 think I have come to a time
when you would want to adjourn. I thank you
for the patience with which you have listened
to. me.

THE DEPUTY CHAIRMAN: Now the
House stands adjourned for lunch. We will
meet again at 2. 30 p. m.

The House then adfourned for luncjj at
thirty-two minutes past one of the clock.

The House reassembled after lunch at
thirty-two minutes past two of the clock.
The vice Chairman. (Shri Pawan Kumar
Bansal) i, the Chair,
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this Budget which has come in a totally
changed atmosphere. It is necessary for us
to perceive and appreciate this change. In
fact, I would not be wrong if I Were to say
that there is a considerable change in the
face of the Budget. I have been repeatedly
saying that the process of budgeting should
be open. It should be relaxed; it should be
known; it should be for a certain period. I
never imagined that what I had been,
advocating for would really come true in
such a significant measure as I find it today.
Therefore, the very first things which is
expected of the Budget namely, uncertainty,
namely some sort of sensationality, some
sort of spectacularism. is missing in the new
Budget. What is substituted in this Budge, is
a very large degree of sincerity. It is
substituted by very solid measure perhaps
invisible but definite and decisive.

It is easy to say that this is rudderless
or lacks direction, but if one were to pay
a little more attention, as I will endea
vour to do, one finds that for the first time
there is a definite direction. Not only
is there a definite direction® but the pro
gress along that path, in that direction, is
also substantial. Moreover it also comes
in the wake of a very very persistent, very
very - conscious and almost deplorable and

pathetic attempt at criticising the hon.
Prime Minister. Well they can
not say anything against our poli
tics of late, 1 'have seen that

they are trying to say something about
of functioning, one must welcome it. It
the style of functioning. If this is the style
is open, ft is relaxed, it is certain, it is
matter of fact it means business. But un
fortunately 1 think that there is in some
quarters and those quarters are not in
this country alone they are paying for
people in this country to play the tune
against trie honourable Prime Ministe, and
our Government. As an Indian' I stand
here with certain amount of pride, because
when we see all aroud what our country
has achieved what our Government  has
done for the country. T do not thing any
thing comparable has been done anywhere
else in the world.

SHRI V. GOPALSAMY; Anywhere else
in the World?

[11 MARCH 1987]

1987-88—General 266
Discussion

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE; Yes. in comparable
conditions. You don't try to compare U. S.
A. with India. I will tell you, let us shift
our population to U.S. A.let Us put
750 million people there and bring those
and bring those 250 million people here we
can also prosper like America. In those
circumstances they would have. been worse
than what we are today. Therefore, the point
which [ am saying is that let us stop this.
My hon. friend from D. M. K.. is
particularly an expert at self-denigration.
I do not know  why we should not
be proud of whatwe have been doing-
because we have pres-served the largest and
the best democracy in the world under the
most adverse cir-mustances. Why should we
not be proud of it? Why I welcome the
budget here, I will come first to the charge
of lack of direction. The first direction
which is given by the budget (a) is a war
which we have to declared on poverty. That
will go on incessantly and there will ~ be no
let up in our efforts to fight against the
poverty, i do not want to quote figures, be-
cause many speakers have slready re-
ferred to them and those figures are eloquent
that the Government has not a weel-fit
compromised on the expenditure to be' done
on these basic things. But what is most
important is that in the context  of today's
population probem this one major probem
which is facing the country which problem
in alone tackled will be a solution to many
other things. Population experts,
demographic experts agree on  one thing
and that is the one thing which will reduce’
the population growth in any country is
education. Without education we cannot
succeed and. it is proved. Let us go to the
cities where couples are educated, you find
that the birth rate is drastically reduced. Let
us go to the rural areas and in the interior
where there is ignorance, you will find that
the birth rate grows first therefore thing is
stress on education and there is such a
large allocation of Rs. 800 crores in the
budget I could not haw imagined such a
large allocation even in my wildest
dreams for education is the first charge
after food, clothing and shelter for
improving the dignity and a personal-lity of
a human being of our citizens. It I has got
such a hig impetus such a big
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and for that matter I must congratulate the
Prime Minister who is in charge of finance
portfolio at the moment. One thing which is
necessary for the development of our country is
education. I am glad that Operation Blackboard
Novadaya 5 Vidyalayas and all other things will
get a tremendous impetus. This is the direction
in which we want to go. The second is, of
course, emphasis on shelter Housing has got a
big boost. I do not want to enumerate all those
things, because they have been repeated mor©
than once. I would rather take the time of the
House in making one more point.

The third thing which I come to is the
deficit. There are two things which I want to
say and for which I want the Members of the
Opposition to answer, if it is possible' Now a
deficit can be bridged by two known methods,
that is, either you tax more, that is one way or
secondly, you have a 'drastic cut in your plans.
I have not known of a third method but the
hon. Members on the other side who are
expert in coining invectives... (Interruption).

MISS JAYALALTTHA JAYARAM (Tamil
Nadu): But he D. M. K. has a regional
outlook. They cannot answer you because the
DMK lacks a rational outlook.

SHRI MURLIDHAR, CHANDRAKANT
BHANDARE: Yes, but you will not deny that
they are great experts hi inventing invectives. I
hope, they will find a third method to reduce
the deficit-(Int'erruption).

SHRI V. GOPALSAMY; Because they arc
an All India Party, but we have got a regional
outlook.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Regional outlook can become
national outlook and national outlook can
become international outlook and hon.
Member is a very very fine example.
(Interruption).

SHRI V. GOPALSAMY; But we do not
agree with your definition of nationalism at
all.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Both these teampta-tions of
either cutting the plan or increas-

[RAJYA SABHA]

1987-88—General 268
Discussion,

ing the taxes have been avoided by the Prime
Minister. I must, therefore, congratulate him on
doing this because it is this whicn also gives an
answer to a criticism which sometimes
apparently is valid be in substance is baseles
namely that it is the deficit which will result in
inflation. Nobody likes deficit as has been said
by the Prime Minister himself but it is a myth
which is really exploded by our Government
that deficit Budgeting does not necessarily
result in inflation and we must avoid inflation
for this reason on the poorest of our people
because inflation is the crudest tax on the
poorest of our people and I have no manner of
doubt that this Government will see that this
inflation is curtailed and. when I say so, I do not
express a pious hope. I am backed by the track
record of this Government which is not excelled
by any other Government and I -challenge the
Opposition to 'show it in any other part of the
world where with deficit Budgets, we have
contained the inflation and I will give figures to
illustrate my point. 1979-80 those were the
honeymooifdays of the Opposition, Janata Party
and what not. There was a budget deficit of Rs.
2, 433 crores and inflation in the wholesale
prices on point to point basis was 21. 4 per cent.
I think it is their experience which they see all
the time saying that our deficit will result in
inflation. Now, you should come to our record.
1980-81, Budget deficit was Rs. 2577 crores
and since it was a hang over inflation in the
wholesale prices was 16. 7 per cent. In 1981-82,
when we took command of the situation, now
came the track record. It was Rs. 1392 crores
and the inflation rate was 2. 4 per cent. In 1982-
83, it was Rs. 3399 crores and the inflation rate
was 7. 3 per cent. In 1983-84, it was Rs. 1817
crores and the inflation rate was 8. 2 per cent..
In 1984-85 it was Rs. 3985 crores, and 7. 6 per
cent was the inflation rate. In 1985-86, it was
Rs. 4937 crores and the inflation rate was 3. 8
per cent and those who have talked about the
large deficit of the last year. And those who are
talking about large deficit of. the last year—Rs.
8, 285 crores unprecedented-rwhat is the infla-
tion rate? 5. 9 per cent—all within the single
digit. Therefore, I have ,, doubt that (his
Govtrnment will contain the deficit.



269 The Budget (General)

(Time bell rings) There are one or two
suggestions. I want to make. Today you
will haev to create an atmosphere of thrift,
an atmosphere of austerity, you wil have to
make sacrifices, you wil have to tighten the
belt, because it is only then that fine prices
will be controlled. You will have to
improve the climate particularly in regard
to the public distribution system. The
Government's relief to the workmen par
ticularly, 1 have no doubt, will result in
greater industrial harmony and in, greater
production. I want to refer to a criticism
which has been widely expresed by people,
including the members of the Bar, as
regards Section  194(E). Now, there are
two or three things about it. Firstly, one
of the characteristics, one of the hallmarks,
one. of the major stands of this Govern
ment has been that it will simplify the
tax  structure, it will reduce paper work.
Now, 1 want to ask the Minister whether
the criticism, which is made that 194E
will result in a large paper work, apart
from the other hardships of affecting the
liquidity In industry and other things, is
really true. Prima facie as I have looked
at it, I feel there is a great deal of sub-.
stance in that criticism and I have no
doubt that if that criticism is valid, this
Governemnt, which is always' open to con
viction, will not hesitate in taking the
remedial measures and deleting 194E.
Very litttle will be achieved and substan
tial will be gained if that steps is taken,
of course after carefully considering the
pros and cons. You must now make
efforts to' widen the tax base. Today it is
really very, very narrow' and many peo
ple who ought to be within the net are
not there... (Time  bell rings). There
are only one or two points to mate. I
don't like you to ring the hell. I don't
like you to look at the time. There are
other better objects to look at in this
House. I am just finishing................. "

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR. BANSAL); But you have
not pointed out what they are.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Anyway I come to my point.
For professionals yon have given an
allowance, of Rs. 3000 for medical expenses. |
know of professtonals, who suffers from
cancer. | know of professionals who have to
go for opeo-
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heart surgery. I know of professionals who
suffer from many other serious diseases. Two
things happen when they fall sick. Their
income stops and when they go for operation,
they have to sell everything, dig out of all their
savings and go for operation. This is not true
in the case of any of the employed or other
person for whom there is adequate protection
and security. I would, therefore like you to
reconsider this and permit them to have up to 5
per cent of their income in a fund which can be
invested every year and which can be utilised
in times of such extreme health hazard either
for the as-sessee himself or for any of the
dependants of the assessee who is self-
employed.

1 would then only say that today Defence
expenditure is Rs. 12, 512 crores it cons
titutes 31 per cent of the non Plan ex
penditure. The impact of the Pay Com
mission is Rs. 1, 500 crores. These are the
constraints of the Government which we
must realise. If for defending the ho
nour, for defending the freedom, for
defending the unity and for defending the
integrity of this country, the citizens of
this country are required to make any
sacrifice, even supreme sacrifice, I have no
manner of doubt in my mind that we will
not be wanting in it and we wil] support
the Government which deserves it and
which enhances and srengthenes the free
dom and independence and democracy for
our nation. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI' PAWAN
KUMAR BANSAL): Now, Mr.
Murasoli Maran.

SHRI MURASOLI MARAN (Tamil Nadu):
Mr. Vice-chairman, Sir, never before has a
Budget been built on so much of expectations
from the public as this year's Budget and. at
the same time, never before has so much of
disappointment been created by any Budget
as this year's ¢ of Budget.

Mar—-

Sir, in the annals of our history, there are
two Finance Minister who stand in contrast.
Though they are poles apart they are worth
being mentioned because they are outstanding
Finance Ministers in their own way. One is
notorious and another is famous. Sir, at the
moment, without, meaning any disrespect to
anybody, I would like put Mr. Charan Singh
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in the first category. He created a Budget in
sense that with a vengeance he butchered the
urban elite and the middle class and he did not.
leave anybody. Next comes Mr. V. P. Singh.
Perhaps he is the first Finance Minister in India
to have produced the most innovative Budgets
up till now. But, at the same time, J have to
congratulate his colleague, Mr. Poojari also. In
the wake of these innovative Budgets we have
been expecting, the people have been
expecting, something more, something
beneficial, when the Prime Minister himself
chose to produce the Budget. But the outcome
is, I am sorry to say, a great disappointment.
Take, for example, the outcome of the Pay
Commission. Now even the lowest grade
employee is getting more. But we all expected
that the income-tax exemption limit would be
raised giving place to what they call as the
bracket creep. But that has, not taken place.
What the Government is giving more by the
right hand is taken away by the left hand. This
is not in the view of the Long-Term Fiscal.
Policy. Even Mr. Charan Singh had a
philosophy, whether it is right or wrong is a
different matter. He was thinking that he was
doing it because he was pro-ligriculturists, he
was pre-i'araiers and all that. Now, Sir, 1 want
to ask a question: what is the philosophy
behind this year's Budget and what is the
principle behind this year's Budget? The Prime
Minister, after presenting the Budget, is
reported to have stated, "I have prepared a
Budget for growth and for the poor. " The
proof of the pudding is in the eating. Where is
the provision for growth? Where are the things
for the poor? Take, for example development.
For development, the plan outlay has been
iucreased just by four per cent above the
revised estimate which means that if you take
into consideration the inflation that is there,
actually, it is something less than last year's
‘provision. Then take the Central Plan outlay
on rural development programmes like the
IRDP and the NREP. What is the increase? It is
only seven per cent. -So, if inflation is set off,
we are getting less for development. With
regard to inflation, as Mr. Bhandare has
pointed out, we are all very happy because in
spite of the huge deficits created over the years
in-
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flation is not as much as was expected by the
academicians and the economists. Even then
we are having some misleading indicators,
misleading indices, fcr measuring inflation.
For example, we are measuring inflation by
the Wholesale Price Index which shows that
presently it is only 6. 5 per cent. But,
according to the Consumer Price Index, it is
really 8. 8 percent. It means that every Indian
who is holding a rupee in his hands will be
having only 100 paise minus 8. 8 which comes
to about 91 paise only. The value of the rupee
has gone down very much and the present
value of the rupee is about 13 paise or so.
Inflation means hidden tax. It creates
intolerable conditions for the middle Class, for
the unemployed, for the salaried man. Sir, in
fact the tax collector would always be very
happy if there is, inflation. This i true all over
the world, not only here, in the States or as
well as at the Centre. Because. this, is a hidden
tax the Finance Ministers need not go to
Parliament for taxing it. Secondly, Sir, they
will have more collections. Regarding income-
tax, they will be getting more than in
proportion to inflation because many people
will move into upper income brackets. Re-
garding excise and sales tax, they will get
roughly in proportion to the inflation. So that
is the situation.

This year's Budget is predominantly
characterised by a ballooning deficit and
Himalayan non-Plan expenditure, including
Defence. For example, the deficit last year
was Rs, 8616 crores. Now the hon. Prime
Minister says that this year it would be Rs.
5700 crores and he has assured us in his
budget speech he will not add to the same.
Sir, we doubt it. It will not happen. In the next
session he will come with a Supplementary
Budget, and I am sure, Sir, it may reach the
Rs. 10, 000 crore mark.

Sir, ' why is not the inflation reflected in our
economy in spite of the huge deficits? Sir, the
academicians and Government economists
will say: we have got a huge stockpile of
foodgrains. If there is no galloping inflation or
two digit inflation, the reason is that We are
having a stockpile of foodgrains. To
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some extent it is true. Whatever any expert
says we have to agree to it because economics
is not an exact science. This is the first
argument they are giving' stockpile of
foodgrains is acting as a buffer, and that
buffer-stock of foodgrains is preventing two
digit inflation. But this stockpile is acting as a
double-edged weapon. I am reading from the
Economic Survey, page 107;

"9. 17. The fact that our food stocks are well
in excess of desired levels for buffer stocking
and food security in a bad monsoon year—and
that too, following two below normal mon-
soon—suggests that a good monsoon could
exacerbate the economic and financial costs of
high foodstocks, -Ton-less measures are
vigorously pursued to step up utilizatton of
food in anti-poverty programmes. ".

Sir, here is the crux of the matter; If we do
not have enough foodstocks, we will have
double digit inflation. At the same time, if we
have very good harvests the cost of storing'
foodgrains will go up very high. So the
economic survey suggest: go and distribute
these to the poor. So if they are resorting to
poverty alleviating measures it is because of
this compulsion and not out of their own
volition. The stockpiling is going high. So the
stockpile has come to us as a double-edged
sword.

Sir, there is another theory advanced.
Increasing the deficit to the Himalayan
proportions of Rs. 8616 crores is unpre-
cedented in the history of India. But they say
that if the deficit does not reflect in the
inflation then it will reflect in the trade
deficit. That is the theory. There is a lot of
evidence to show that the trade deficit is
increasing. For examble,. in 1955-86 the
deficit is supposed to be Rs. 8747' crores,
according to the Economic; Survey, So we
have got foreign exchange crisis because of
this. We have to retreat from import
liberalisation. So if you ask me the question
what is the effect of this huge deficit, the
effect is that we are having a huge trade
deficit. Because of that we are withdrawing
from import liberalisation which made the
Finance Minister very famous. Sir, at the
same time, there is the third argument. |
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am reading from the Economic Bulletin for Asia
and Pacific released by the United Nations.
They have come out with a very novel theory.
Probably the hon. Minister will know about it.
will read out from this magazine. It is a research
article. They ask; where is the missing inflation
in India? In spite of this huge inflation. What is
happening to inflation? Where is it hiding?
What is preventing double-digit inflation? I
want to read it for the benefit of the House. It
says: "Consequently an upward shift in the
saving schedule implies a reduction in the
excess supply of money and lowers the rate of
inflation. " The authors who have written it are
Indians. But the magazine is the United-
Nations magazine. They refer to a limited
period. If there is no runaway inflation in India
as in Latin American countries, it is because of
savings. If at all the Minister has to thank
anybody, they. have to thank those people who
have invested in small savings.
Now, another fear of mine is that we may get
into a debt trap. For example, the national debt
up till now is Rs. 63, 000 crores including the
debt of Rs. 21, 000 crores abroad. This year, in
the revised estimates for > interest
repayment, Rs. 10, 650 crores have been
allocated. This was our total foreign debt 20
years ago. We are now going to repay the
same amount in the form of interest. On top of
it, we are going to borrow another Rs. 20, 000
crores. Then comes  the. IMF repayment.
There are  strange  things happening in the
IMF repayment. In terms of SDR, our
repayment is decreasing. But in terms of Indian
rupee, our repayment is increasing I want to
quote the RBI Annual Report of 1985-86. In
rupee terms India's obligation rose from Rs.
4887 crores to Rs. 5284 crores. In the first
quarter of 1986-87, in terms of SDR our
obligation fell to 3300 millions, but in rupee
terms it has increased to Rs. 5431 crores.
This is because of devaluation of rupee.
Therefore, my fear is that we are falling into a
debt trap and like Mexico and Brazil we may
have to go to IMF once againto lend more
money to us to cover the mounting
indebtedness. In this context |  would tuggest
that we should plug all loopholes in foreign
exchange. Take the case of
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NRIs. Now they borrow at 5 or 6  per cent
abroad and they, deposit the amount in India in
the name of repatriable funds at 15 or 16 per
cent. Formerly they said they would invest in
high tech areas. Are they investing it? No, it is
nothing but black money. Let us not get en-
amoured of NRI amount. You are having the
balance' of payment crisis. The IMF has reported
to us that Indians in one year and in one country
alone are maintaining bank accounts worth  Rs.
1300 crores. The money which should be here
legitimately is somewhere in Europe. If you take
into consideration all the other countries, the
total figure may be 5 or 6 times more.. If you
bring that money, * you can overcome
trade deficit. I request the hon. Minister to
take urgent steps to bring back that money. I
have been telling about savings. The saving Is
the saving factor of the Indian econo-my. We
have got the highest  saving rate. But who are
saving Sir? According to the statistics, 90 per
cent of the people are from the household
sector. Yes 90 per cent saving is coming from
the household sector. Then  you should give
due respect to that sector. They are the people
who are preventing the double-digit runaway,
inflation. But, Sir, what have we done? You
have not given enough. concession and incentive
to saving. You have now created a National
Saving Scheme. But, I don't think it will attract
savings at all. For example, it is like the Annuity
Deposit Scheme  introduced 20 years' ago but
given\ up later. So, what is the incentive? How
are you attracting the people? Only highly
paid  executives, (senior bureaucrats and self
employed professional people alone will go for
this. Those who are going to have a decreased
income over the years will alone resort to
this scheme. In view of the fact that saving is an
important ele-ment in the economy of our
country, I would request the hon. Minister that
you should bring all interest rates of various
saving schernes into some kind of an
alignment. I do not want total uniformity. But
there are plethora of saving schemes. Yon
should bring In soma
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kind of a uniformity with the variety, so
that people may. not shift from one scheme
to another. (Time bell rings) Then there is the
notorious 194E. Many people, including Mr.
Jha and Mr. Bhandare have spoken about it.
Sir, it does not leave anybody. It brings into
its net all the people in the professional ser-
vices, people Who get royalties, fees for
technical  services, rent, commission pay-
ments for goods supplied, etc. Everything
under the sun has been brought under this
category. According to this, everyone will be
given a number. Already we have got BAN—
bank account number, We have got TAN—
tax account number. Now thene is. the
PAN—public  account number. So, Sir, we
are reminded of George Orwell's '1984, '
So, this  creates a funny situation. Hereafter
everybody will be known by their public
account number, tax account number. So,
George Orwell's '1984' is being repeated.
Sir, it is completely illegal and unethical also.
Many are not tax-payers at all. In fact, they
may get refund. But when? It will take one
year or two years. So, you are creating,
instead of a nation of tax-payers, * a nation of-
refund-getters from the Government. In the
mean-while, the Government will be having
the money. They are not taking into account
the cost at all. By this kind of tapping at
the source. The Government will be having,
according to one estimate, more than Rs.
1500 crores per year. Without paying interest
they are going to have Rs. 1500 crores. And
then the people, those who have produced,
those who  have spent much, those who
have lent the services will be suffering a
lot. In fact, it will attack almost all
professionals. (Time tell rings) 1 would like
to bring to the notice of the hon. Minister
that in the 1967 Finance Bill, a similar pro-
vision was brought forward. At that time, Mrs.
Gandhi deleted it. Therefore, I would request
the hon. Minister that  in the name of Mrs.
Indira Gandhi, you reconsider it. There is no
question  of reduction at all. I plead for total
deletion. It will create so much of
complication and so much of harassment. I
would even say that it is the Charan  Singh
element to Mr. Rajfr Gandhi's Budget 11
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will create a lot of problems for all the people,
and so you have to delete the provision
completely. (Time bell rings) I am finishing,
Sir.

THE VICE-CHAIRMAN (SHRI PAWAN
KUMAR BANSAL): You have taken a lot of
time.

SHRI MURASOLI MARAN: Please
allow me.

THE' VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL) In a few
words, you please conclude. I have a very
long. list before me.

SHRI MURASOLI MARAN: Please allow
me just three minutes.

THE, VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): Not more than
a minute. [ am sorry, I have to stick to_the
time.

SHRI MURASOLI MARAN: You are very
rigid.

THE VICE-CHAIRMAN (SHRI PAWAN
KUMAR BANSAL): I cannot afford to give
more time. Please be brief.

SHRI MURASOLI MARAN: I will finish
in two minutes, Sir.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL); Just one
minute, | am repeating that.

SHRI MURASOLI MALAN: Then, I do
not finish, Sir.

THE VICE-CHAIRMAN (SHRI PAWAN
KUMAR BANSAL): Mr.
Basumatary

SHRI DHARANIDHAR BASUMA-TARI
(Assam): Mr. Vice-Chairman, Sir, I never took
part in any debate since I came to this Hon'ble
House, Rajya Sabha It is particularly so
because of the fact that I wanted to learn how
the Members of Rajya Sabha carry on. I have
been fortunate enough to be in the
parliamentary life since 1946. And I know
what the country was, how it was and what ft
is. Mr. Vice-Chairman, Sir, [ was listening to
the criticism brought forward by the op-
position party members and it seemed as if we
have done nothing. If that were so, then since
1947, after Independence, India would not

have progressed at  all

and we would have
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similar condition in which we were before
Independence. Is it not the Congress Party
which guided the destiny of this country
after Independence? Some speaker from the
opposition party stated that when Pandit ji
was the Prime Minister, what did he do for
the country, he got nothing for the country.
Is it not a fact that Panditji used to go to
foreign countries with a begging bowl for
the morsel of food for the people of this
country? It is Panditji who did so many
things. You should not forget it.

Mr. Vice-Chairman, Sir, it was Panditji's
vision which led to the establishment of the
Npn-Aligned Movement. He ' along with
President Nasser and Marshal Tito set up
this Movement. I have been fortunate
enough to see the Bandung building where
the non-aligned conference took place.
And, Sir, I am very happy to say that from
amongst all the developing countries, India
has developed fast. Most of the,
development has come about due to the
innumerable development projects
established by Pandit Jawaharlal Nehru. He
set up so many national projects in the
country like the Bakhra Dam, ' the Bokaro
Steel Plant and so many other things. It is
the vision of Mahatma Gandhi which has
been brought to reality by Panditji. The
unfinished task of Panditji was carried out
with full delica-tkra and vigour by Shrimati
Indira Gandhi. Nobody could imagine, that
a lady Member of Parliament on becoming
Prime Minister could do such a
commendable
job for the country. It was she ~ who
nationalised the banks, which was first
opposed by many national leaders. It was
only the national leaders who went to jail
along with Panditji and Indiraji who
welcomed the nationalisation of banks, See ¢
her imagination. Only these leaders knew
how to do it and when to do it. But see the
envy of our other leaders. The

same men created the Party of rajas and

maharajas, called the Swatantrata party. It

is a shameful thing that sometimes the

people want to work against the interests of

their own country, their own nation.

They themselves have said, we do not think

of the nation. We hare split our-

aelwee into
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Desam, some in D. M. K. and they think
only of their own party and own people and
hence they cannot develop. They do not
think of the nation as a whole. They think
only of Madras and Telengana.

Now, Sir, when so many leaders got
against Shrimati Indira Gandhi, they formed a
party, called the Janata party. My friend is
there. He was in the- Congress before that.
But how long could  they rule the country?
Justtwo and a half years. Within two and a
half years they spoilt everything, rumed
everything. And when Shrimati Gandhi came
hack to power in 1980, she had to work hard
to repair the damage done by them. Can
you imagine the mentality of the people? I
have no faith in any other party. Itis
only the Congress under. the leader- * ship of
Jawaharlal Nehru, the father of fee nation
and  then' Shrimati  Irfdiraji which helped
us to develop and we are developing our
country. I have seen a long period of
Parliamentary life for 40 years. We have to
think what others have done for the country.
When Shrimati Indira Gandhi came to
power, she did so much for the country. You
are lucky to have been born in independent
India; we were unlucky to have fought for the
independence and to have undergone all
those difficulties I would only suggest that we
should not pay heed to those =~ who want to
criticise for the sake of criticism alone,
because they will neither support what we do
nor will they offer any suggestions.

Coming to the Budget, I must say this is
'an anti-poverty Budget. Shrimati Indira
Gandhi proposed 'garibi hatao' Budget; our
present Prime Minister as Finance Minister
has produced an anti-poverty Budget. When
he came to power in 1984, nobody could
imagine what he will be_ able to do. But we
are amazed to see it now. I knew him
intimately when he was 7 years of age. And
when I heard him speak for the first time. I
was surprised, I must say it is a quality
which he has inherited. He has the
enthusiasm which helps hSm to achieve his
objective, and it also gives him courage. As
soon
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as he came to power, he came to agreement
with various sections who were agirating and
he signed accords. He was acclaimed by every
section of the people. He tried his level best to
settle all the pending disputes through such
accords. Earlier to him, Mrs. Indira Gandhi
had also tried to settle these issues. Our young,
youthful and dynamic Prime Minister at once
arranged a discussion and signed the accords.
When the accord was signed with their
representatives, we thought it was a wrong
step- But now we realise it was the only
course which was most desirable. And now.
the people fully realise it. it is very much
conforming to democratic principles. It is now
for the people to think and decide whether to
accept that party or- not to accept, it is not for
us, the Members of Parliament or the members
of the Assembly, to decide. Let the people
decide. We have now seen ' how the Sadhus'
and Sikh priests joined together and met
Sardar Darshan Singh... (Inteiruptions). Don't
laugh at me. I am speaking what I feel.

I was very much disappointed when the
accord was-signed betwen the AGP students
and the Government. I was disappointed
because I was the President. I did not know
what it was. But now, after one year, we are
seeing the results. Initially, you will be
surprised, all the local papers supported the
AGP and whatever they did. But now. you
will. find all are ""against this AGP
Government. I had also attended a meeting of
the Congress and also I had discussions at a
social function, because it is only at such social
functions, you can meet all kinds of people, the
common people. And now. I could find that
the common people fully realised that they
committed a mistake in supporting the AGP
Government. The other day, I met the Prime
Minister. He said something. I do not want to
divulge it. But Mr. Vice-Chairman, one thing
is sure. As I said, people are dissatisfied with
the A. G. 1. Government: when the next
elections are held, Congress will surely be
returned to power. There can be no doubt -
about it.

Now, what is the position in Mizoram? Of
course, a new Government has come
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to power there after the elections. I had been
there in last elections, with our Prime
Minister, Shri Rajiv Gandhi. Now, the people
are repenting what they have done. They want
to come back to the Congress. This shows
that the people are disillusioned with the
opposition Governments; wherever they are.

Mr. Vice-Chairman, I now come to my pet
subject.

THE VICE-CHAIRMAN, (SHRI PAWAN
KUMAR BANSAL): Very briefly.

SHRI DHARANIDHAR  BASUMA-
TARY; This is about the development of the
tribal areas. I will be failing in my duty if I do
not refer to this problem. Of course, I do say
that m'any  things 'have been done in regard
to improving the economic condition of the
Scheduled Castes, the Scheduled Tribes and
other weaker sections of the society. I would
not say that nothing has been done, but I would
say, they are not up to the mark. Take the case
of percentage  of literacy. In the case of the
Scheduled Castes, it is only. 14 per cent and in
the case of the Scheduled Tribes, it is only 8
per cent. In regard to appointments, even
though reservation has been provided for, it
now stands at 0. 49 per cent in the case of the
Scheduled Tribes  and 2. 39 per cent in the
case of the Scheduled Castes. I would
particularly address this question to Shri
Poojari, the hon. Minister of State. for Finance.
We have not been able to develop these
areas, we  have not been able to improve
the condition of the tribal and other
backward people to the desired extent.

Mr. Vice-Chaiman, I am glad, the new
education policy specially aims at improving
the condition of the. tribal pepole. Rs. 800
cores have been provided for. It has 'also been
mentioned that more attention will be paid to
the tribal areas. It is in this background that
the Prime Minister has been making an
extensive tour of various backward areas,
remote areas, interior areas; not only cities and
towns. I am sure, he will do his best to bring
the tribal people up.
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Mahatma Gandhi said that unless the
Scheduled Castes and the Scheduled Tribes
were brought on par with the rest of the
people, the country would not develop. This
was the motto of the Father of the Nation.
This was his' dream. We are his disciples.
We, as well as today's younger generation,
should endeavour to fulfil his dream. We
should translate into reality the ideals of
Mahatma Gandhi, Pandit Jawaharlal Nehru
and Shrimati Indira Gandhi. Thank you.

SHRI KRISHNA KUMAR BIRLA
(Rajasthan); Mr. Vice-Chairman, Sir, I am
grateful to you for giving me this opportunity
to speak on the Budget. You have asked me to
be brief Therefore, I shall try to omit many
points on which I wanted to express my views.

Sir, the Central Budget is not merely a
statement of accounts. It is also a document
through which policy statements are made
and formulated. These are done in the
backdrop of the socio-economic situation. Sir,
as far 'as the Budget is concerned, there are
a number of lofty ideals in it. For example,
there is mention of elimination of poverty and
of building a modern, self-reliant and inde-
pendent economy. That apart, there are many
good features. There is a proposal to appoint
a National ~Commission on Rural Labour in
order to avoid their exploitation. On
education, from an Srnpunt of Rs. 352 crores
the proposal is to increase, the amount to Rs.
800 crores. There are several measures
for anti-poverty programme and additional
allocation of foodgrains, as a result of which
there will be additional employment of 128
million mandays. There is a proposal regarding
construction of 1 million houses and I
would like to mention that in case this could
be achieved, it will boost demand all round.
For example, it will boost demand for steel, for
cement, for consumer durables, etc. and then
there will be a chain reaction. So, in case one
million houses are constructed, it will
definitely boost the economy of the country.
The fact that the Government are proposing
for establishment of a new national
housing bank  with an equity
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capital of Rs. 10Q crores, shows their
seriousness as far as housing is concerned.

There is also liberalised depreciation, 100
per cent, 50 per cent and 33 1|3 per cent. On
Plan outlay and rural development plans, the
target is to spend more than Rs. 2, 000 crores
this year versus the entire Sixth Plan target of
Rs. 3, 600 crores. As a result of these
objectives, it appears that we shall be able to
achieve quantitatively 63 per cent of the Plan
target at the end of 3rd year and if that is
done, 1 would call it no mean achievement. In
view of this, I have not been able to
understand when some of my friends who are
critics of the budget, have called it a
lacklustre,, aimless budget; directionless and a
budget without character.

I would say, Sir, that in totality, it is a good
budget, but certain proposals of the budget
certainly need reconsideration and it is with
that idea that I am offering few suggestions.

Firstly, take the case of deficit financing on
which almost every Member Iras spoken. The
total amount of deficit financing which has
been estimated is Rs. 5688 crores, and comes
to 2. 3 per cent of the GNPI The economic
theory js that a deficit financing up to 3 per
cent can be absorbed by any economy. I would
only say that keep it under control. Let it not
be further aggravated. But side by side, |
would like to mention!. that deficit financing,
if created for productive purposes does not
lead to inflation. I would also like to mention
that as far as India is concerned, agricultural
production plays a very important role. Since
in the last two years we have not bad good
crops, the expectation is that this year there
will be good crop, and in case that comes
about, I am sure the inflation will be well
contained.

Something I would like to mention about
capital market. Some Members have spoken,
about it. I would be frank and would like to
state 'did it appear
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to me that the private sector has teen
completely evicted from the capital market.
And this is owing t, the reason that as far as
bonds are concerned Where the public' sector
has been permitted to issue tax-free bonds in
the last year this proposal was made, whereby
as far as private sector is concerned, they have
been denied this privilege. The other day I
read a statement attributed to SCOPE who
criticised some of Che observations made by
some' of the leaders in the pri yate sector and
they said that the private sector has got the
advantage of issuing convertible debentures.
This i® not a Valid argument. After all, the
only thing we are pleading is equal treatment.
As far as convertible debentures are
concerned, the public sector cannot have it for
the simple reason that as far 'as equity shares
are concerned, they have all got to be with the
Government and not with anyone is is
concerned. I would also like to mention why
should we really think in terms of private
sector and public sector? As far as private
sector is concerned, a very honourable
position has been given to it so far as the
development of the. country is concerned. My
plea would be that once you give a certain
task to the Pri-vate sector, it becomes the
responsibility of the Government and it should
become the concern not only of the
Government but also of Parliament that
whatever genuine difficulties the private
sector has, those difficulties are overcome. In
fact we should start, thinking not in. terms of
private sector and public sector but in terms of
national sector.

Then a few words regarding the cement
industry for the simple reason that this
industry is going towards sickness and unless
something is done, the majority of the factors
become sick. Some concession has been
granted to those factories which have started
after 1. 4. 86. Assuming that such factories are
of 1 million tonne capacity each, they will be
deriving a benefit of something like Rs. 8
crores Per year or so. This is a good thing and
we fully support it, we welcome it. But I
would like to mention that the entire cement
industry iS going towards sickness and
passing
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through a period of crisis. What about those
factories which have "not been included for
this bounty which  has been announced by
the Prime Minister? Why no concession to
others? Barring these factories which,
have. started after 1. 4. 1986, the balance
of the industry could be divided into two
categories. One is those factories which were in
production upto  1st January  1982; the
second category is of those factories which
went into production  on or after 1st January
1982. It is the second -category—which
means factories which went into production on
or after 1st January 1982—which is file worst
hit- -The reason is this: we have clubbed
together these  factories where -span is four
years. Whenever the span is so long, what
happens is that the factory, which goes into
production in the first year does always get an
advantage over a factory which  goes into
production in the fourth year, because by that
time the cost of production rises. The cost
of production in fact is rising-every year.
Recently in reply to a question put by me, Shri
Arunachalam said on 7nd  March—it was an
Unstarred Question—that in the year, 1983-
84—i. e. second year of the four year span—
the cost of production of cement rose from Rs.
417 to Rs.496—Rs. 79 per ' tonne or 18.
9 per cent. You canimagine what the
condition will be'of a factory which
went into production after 1st April
1985. My submission will be that just like
the fertiliser industry where the span is only 3
years and not 4 years, 1 would suggest that the
cut-off period should be taken one year
earlier, which means that from 1. 4. 86, the cut-
off period should b, made 1. 4. 85. The
Seventh  Five Year Plan also started
from 1. 4. 85. From that angle also in case
we take the cut-off period as. 1. 4. 85, we will
be treating n factory which went into
production on or after 1st April 1985, when the
Seventh Plan was ushered in, on the same par
as a factory that went into production on 1. 4.
1986.

Let us examine from 'another angle also.
The cost pf erection of a factory which went
into production in 1985-86 or one which
went into production after
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1. 4. 86, is not much different. The cost of the
project for a factory which went into
production on or after 1st April 1986 will be
perhaps higher by about Rs. 10 crores. But
against Rs. 10 crores is a higher cost. What
they are going to achieve is Rs. 8 crores per
year of additional profit and conversely it
would mean the factory which went into P™"
duction on or after 1. 4. 85 would be a gainer
as far as the toal cost of erection is concerned,
by about Rs. 10 crores. But against' that it
will be losing, every year, Rs. 8 crores as far
as profit is concerned. So 1 would suggest, let
"the case of the cement industry be examined
again. That is very briefly *about 115J.

This is regarding 30 per cent of the book
profits being put to tax. I would like to
mention a few anomalies which are there
and which, 1 hope, will receive Che attention
of the Prmie Minister. One is the unabsorbed
depreciation. Many of the  honourable
Members may be aware that the Government
of India doe, permit two types  of
depreciation, one for the shareholders in
order to give them dividend and the other for
income tax purposes so that, there is more
Cash genera-+ ted in the hands of the factory.
Now my submission will be that from the
book profit unabsorbed depreciation should
be reduced. My second  submission will be
that " is quite possible that the factory might
be having carry forward losses, Suppose
a factory ‘'has carry  forward losses of,
say, Rs. 5 croreg and, after that, as a result of
modernizing it may start earning money.
Income tax law permits that in Case the
factory starts earning money, then it will
not be required to Pay tax till the time that the
profit it earns is set off against that loss. But
under thig proposal that is put forward, it
would mean that even if a company has a
heavy carry forward of loss and in case it
makes any profit in one year, it will have to
pay fax for that year irrespective of the carry
forward loss. My third submission will be
that in the case of factories which do not pay
dividend, let there be no such tax under this
section. My fourth submission will be,
in. any case let 30 per cent be reduced to 20
per cent.
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Sir, I would like to remind that the
honourable Prime Minister, i, his speech,
h'as said that. "The phenomenon of go"
called 'zero-tax' highly profitable com
panies deserves attention. " But, actually
surgery has been applied in respect (f all
the companies whether they are highly
profitable or they are Just sick com
panies.

One section regarding which a number of
Members have spoken is 194E. This is about
tax deducted at source and the pro. posal is to
deduct tax in respect of. fees for professional
services, royalty, fees for technical services,
rent, commission, brokerage, payment for
goods supplied to Government or any local
authority or any corporation or b xly i. e. any
company. 1 would like to mention that this, in
my opinion, is an ill-conceived secik'n-ihis
194E. There will be two - repercussions.
Firstly, the paper work involved will be very
exhaustive. This is * fact which may kindly be
examined again. Secondly, as far as the
deduction at source is concerned, one of my
friends had just mentioned that it will be Rs.
1, 500 crores. This is not so. The tax refund
will come after four years 'and the fear is that
it would mean Rs. 10, 000 crores will be
blocked as far as tax proposals are concerned,
so, my submission will he that either you
abolish it altogether, or, in the Case of those
people who have got permanent income tax
numbers, kindly grant them exemption ' so
that companies are not required to deduct the
tax as far as they are concerned.

Sir, customs duty on Project imports, oh
the face of it, looks all right, but I would like
to iriake a special plea as far as fertilizer
industry is concerned. The proposal is to
increase it from zero per cent to 15 per cent
for the simple reason that fertilizer is one of
the industries where the Government is
required to pay high subsidy. So, Sir, in case
the project cost is very high, then, the subsidy
amount will also increase, and for that reason
it require further consideration. My last point
is this. The budget on the whole in my
opinion, is good. But,
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Sir, T would also like to mention side
by side that it had aroused high expec
tations as far as the people are concer
ned, people in all sectors, people' in indus
try or private citizens. Why, sir? There
is no logic- Sometimes things 'are done
without logic. There is ny logic. But the
psychology was such that in the year in
which the Prime Minister is acting as the
charioteer driving the chariot of the
Finance Ministry everyone  expeited
that something unexpectedly good might
be there for everyone. As a result of
that, probably, the common man Was
expecting that the tax-exemption limit
would be increased to Rs- 25, 000, that
there would be reduction in personal
tax. People were hoping that the gift tax
would be abolished. In fact, it is not
necessary to have it after abolishing the
estate duty. The corporate sector was
hoping that the investment allowance
would be revised and that the corporate
tax would be reduced. I want that this
message should be conveyed to the Prime
Minister. '

With these few words, [ support the
Budget. And, Sir, I have no doubt in my mind
that India will enter the 21st century with
vigour and confidence.

Thank you, Sir.
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SHRI ANAND SHARMA (Himachal
Pradesh): Madam Deputy Chairman, I rise to'
suport Budget which has been presented by the
Prime Minister. As usual, the debate on the
Budget, if we term it like that, has generated a
lot of interest and heat. There has been appre-
ciation as well as criticism of the Budget.
Unfortunately we find on the part of the
Opposition a continuation of the same spirit
which has' always motivated them, that is,
always to criticise because of the subject we
approach which they have and it is indeed
unfortunate that till thi; day we have yet to
come across a Member on the other side who
finds something laudable in the Budget,
something good in the proposals or the
policies of me Government. The Budget has
been called faceless, directionless and some
members on the other side have gone to the
extent of using harsh words against the person
of the Prime Minister to which I take a very
strong objection. | feel sad that those who have
used such, words are unfortunately not present
in the House. But that shows how subjective
their approach is, how incorrect they are and
that the only purpose in criticising is to
mislead the
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people. I find in this Budget a realistic, a
pragmatic, approx; h on the part of the Prime
Minister and the- Government, an honest
appraisal of the nation's economy. It reflects also
a sincere desire to alleviate poverty. The focus is
back on the underprivileged class in the society
and that is where the direction is. The Prime
Minister himself has clearly outlined the
objectives a; well as th, directions. But there are
friends who are quite upset and ask why the
poor people or the middle class is notified
and why no new taxes have been leived is now,
this is bothering our frien'ds on the other side.
Some have said that there is no courage to take
hard decisions in spite of the resources crunch
and in spite of the crisis which the economy is
facing. ~ Now, had the taxefe been levied,
criticism would* have been otherwise that the
poor people have been crushed and that the
Governent is not concerned, about  the poor.
Now, why taxes have been levied is also a
subject matter for criticism. In fact, making of
the Budget appears to be very difficult exercise
because whatever the Finance Minister- does
and in this case it is the Prime Minister—
the Opposition has to. criticise and there is no
other way in which the Budget can be spared.

Madam Deputy Chairman, if we look at the
Budget which has; been discussed in details
during the last two days by the esteemed
members of this House, we will see that there
has" been a correct emphasis on those
programmes which directly affect our people
living in the rural areas, the landless people
and the unemployed youth and that is what is
required and that has exactly been done. I
won't go into the details of the proposals
which are there in the Budget.

SHRI V. GOPALSAMY: Why? You were
in very high spirits on the President's Address.

SHRI ANAND SHARMA: Don't worry I
will be in high spirits very soon.

SHRI V. GOPALSAMY; 1 know the
ireason.

SHRI ANAND SHARMA: Madam
Deoipty Chairman, this Budget is a con-,
tinuation of the policies which have been
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(framed, a continuation of the Long-Term
Fiscal Policy which has given very good results
and a continuation the reiteration of our
commitment to the concept of socialism. Very
rightly, Madam, both agriculture and industry
have been (given their due importance as both
are important for the 'development and for the
overall growth of the, economy of the dpuntry.
The policies which We have followed in the
field of agriculture have led us to state that we
have attained self-sufficiency and that our
granaries are full. India is perhaps the only
developing country which is no more required
to beg from other as far foodgrains are
concerned and, in the present Budget too, there
are proposals which will give a further 'impetus
to agricultural growth and industrial growth.
Industrial growth is estimated at 8 per cent and
it. is a very remarkable achievement. If we look
at what has been [happening in other countries,
particularly the developing countries, India has
made definitely this significant Achievement in
Iface of heavy odds of which the entire nation
has to be proud. Our economy is in a very
sound state of health. There are friend who will
disagree. Now, how do we determine whether
the health/ of the economy is good or bad? It is
by. the growth of the economy, industrial
growth, food stocks reduction, foreign
exchange preserves, etc. And, Madam, as the
Prime Minister has very rightly said, in all these
(fields, the situation is quite comfortable and
quite satisfactory. And we can safely say that
the economy has been very well managed. Now
when we find the accusations that the
Government has opened the floodgates for
imports, we have given a go-bye to the policy
of self-reliance the right metentiion has not
been Paid to the balance of trade situation,
however facts are otherwise. The alarm this
year is unjustified and unwarranted. Last year
we had a situation where the Government itself
was concerned, particularly regarding the
balance of trade, and the Government did take
steps a Cabinet Committee was set up. And
today we find that our exports have gone up by
17 per cent whereas imports have increased by
only 2 per cent. Well; is roughly 2. And the
trade deficit has decreased by Rs. 1000 crores.
So when the trade deficit is decreasing the
criticism or the alarm, parti-
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cularly to mislead people. That is unjstified
That is what I wanted to mention.

There has also been a very unfortunate
ireference—that is whan I would like to term
it—to the Prime Mtnister = quoting from Pt.
Nerhu's speech. He is reiterating the
commitment of the Government and the
Congress to the concept of Socialism. There are
many friends who have asked what is the
definition of Socialism. In this very House,
repeate'dly this question has been asked.
And this question has been addressed to the
person of. the Prime Minister also. The
commitment of the Congress to Socialism
cannot be called in queston by those who do
not know what the sufferings of the poor are
who have never been identified with the cause
of the poor, who have, to some extent by
their actions or wherever they have got the
opportiunty to govern, been spreading poverty.
They have no right or locus standi to
question the Congress commitment or the
commitment of this Government to
Socialism. It dates back, if I may mention to
those days when we were still fighting for our
independence, and the policies adopted by the
Government since independence have resulted
in those soclo-economic reforms which are
leading us towards providing social and
economic justice to the people. That is
exactly what we believe in. The concept of
Socialism in which we believe, is the Indian
concept, that is Nerhu's. concept. That is what
has been referred to by the Prime Minister. We
are not supposed to be guided by a doctrine or a
definition of Sodjalfsm in which some other
friends believe., which is not at all conducive
to' our system our atmosphere, our society.
And if there Is an ideological difference, they
need not ignore or overlook the steps taken by
the Government towards Socia-(lism.

I may refer now specifically in this Bud-'get
to the increased emphasis, on the poverty
alleviatoin programme and to the rural
development programme. The total outlay for
the rural development, if I am correct Is Rs.
2050 crores, wherea- the total in the Sixth Plan
outlay for rural development is Rs.. 3600
crores. It shows the speed with which the
Government is implementing rural
development programmes and its commitment
to tie
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cause of the poor people. Similarly, in case
of unemployment today it was referred to that
unless and until the unem- | ployment
problem is tackled it is going to  result in
avery serious situation, j But if we look at
the schemes, what do we find? Every year we
find more alloca- j tion for those proposals
which are aimed '! at generating employment
both rural employment as well as urban
employment. This year too, for the Rurai
Employment programme the allocation of Rs.
480 crores will itself generate 273 million
mandays. If that is not laudable and if that is
not a clear approach or a clear direction, then I
do not know how to describe the * reactions
from the other side.

The Government proposal regarding the
housing bank or the Indira Avas Yojna has
been referred to in detail., This is a
commendable step in a year which is being
observed as the Year for Housing by the
United Nations. In fact, it may give a lead to
the other developing countries where similar
problems exist and where too people are
shelterless.

Madam, Deputy Chairman, I would like to
refer to the allocation for education. Some
friends have said that modernisation is being
ignored and that education has not been
given its due. Let us look at the facts. The
Prime Minister made a commitment two
years ago that we will have a new education
policy. I would not like to go into the details
of that policy. Education is of great im-
portance for the removal of ignorance,
poverty and unemployment and to prepare
the nation for those requirements, which are
the requirements of modern technology and
science or the requirements for the 21st
century. This commitment is there in the
new education policy and there is an
allocation of 800 crores in this budget. Is
this not a good step or a good decision on
the part of the Government? I was quite
amazed when our friends on the other side, 1
think Mr. Jaswant Singh also, referred to
how to we prepare the nation for the 21st
century. The Prime Minister has referred to
it. But it is alleged that we were not
prepared. I would like to remind the hon.
Members
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that in this very House, on various occasions
there have been very critical references to the
policy of the Government. What was the
reaction of these parties whenever the Prime
Minister started reminding the nation to be
prepared for the 21st century? They used to
mock. I am very happy that today, while
participating in this budget debate, they are
themselves accepting what they had been
criticising in the past. It is an admission that the
policy is correct and our approach is correct.
This is something which you cannot achieve
overnight. Nobody can deny. that in our country
modernisation is going on at a fairly good pace.
Nobody can belittle the achievements which this
nation'has made in the field of industry or
agriculture. Doing that will be an insult: not to
the Government, but an insult to our labourers,
to our workers who have toiled hard and who
have given. their sweat and blood to make this
achievement possible. Anybody going in for this
type of criticism is in fact trying, to shatter the
will power and self-confidence of the nation.
Whenever this approach is adopted. Whenever
the will power is shattered particularly in the
case of the younger generation where a very
dark picture of the country is presented. It is
difficult for that nation to meet the challenges, it
becomes difficult for the society to march
forwatd. And I will urge our friends on the other
side to be " ' realistic and objective in their
criticism,

Madam. Deputy Chairman, the deficit which
is there in the Budget has been discussed in
detail. There are contradictory views of the
experts whether it will lead to inflation or not.
Today in the morning, our esteemed colleague,
Mr. L. K. Jha, had very convincingly argued
that it will not have an inflationary trend. And if
we look at the proposals, the commitment of
the Prime Minister who deserves to be
complimented for pegging it down to the
minimum possible level, if . we look at the
figure of Rs. 5, 688 crores-—it is a big figure—
if you look at the previous year where there was
a jump in the deficit than what was anticipated
or what was proposed in the Budget itself, you
find that it was again because of certain
unforeseen circumstances, whether an
increase on the
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Defence expenditure or the money spent for
purchasing foodgrains or the implementation
of the various lecommendation of the Pay
Commission and so on. But this year there has
been a clear commitment that it will not be
allowed to increase. And if they are not
satisfied by the commitment, the very fact that
no taxes have been levied on good's' of mass
consumption and the MODVAT has been
continued, rather In fact enlarged to cover
more items should show that these will
certaimly help in containing the prices. *But
there are certain areas where expenditure or
increase in out-lays becomes unavoidable I
may specifically mention Defence. In the
morning, Mr. Jaswant Singh was giving the
statistics as to what exactly is the percentage
of GNP which will be spent on Defence and
what portion of the total outlay will, in fact, be
spent on that. I was wondering whose case. he
was arguing} whether the case of India or the
case of those who are, in fact, presenting a
distorted picture,, a wrong picture of the
happenings in the sub-continent. If you have to
find an answer as to why there has been an in-
crease in expenditure in Defence, why a
further increase is proposed, we need not look
into the statistics between 1978 and 1980 and
1986. You have to look at the. de-fence budget
of Pakistan, you have to look at the defence
budget of other countries. You. have to find
the reasons there. You have to look at the fact
that billions of dollars of arms assistance is
being given to a country which is or the verge
of pro-ducing a nuclear weapon. There are cer-
tain issues which are beyound controversy and
the nation's security is our such issue. The
Government has very rightly decided to
enhance the plan outlay for defence. And, in
fact....

SHRI V. GOPALSAMY: Non-plan ex-
penditure.

SHRI ANAND SHARMA:. Yes, non-plan
expenditure; I stand corrected. And, in fact, |
find no justification for criticism. Here, I
would like to rather wurge wupon the
Government to take into consideration the
activities across the border, the pumping of the
sophisticated weapons, and to review the
nuclear policy because the
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security of our country is the most important
thing for all of us. To conclude I will once
again say that the 5. 00 P. M. approach has
been realistic and keeping in view the
requirements the criticism is not only unwar-
ranted but subjective, motivated and
political. With these words, I strongly
support the Budget. Thank you.

SHRJ KISHOR MEHTA (Gujarat): Madam,
I don't know. perhaps, this will be my last
speech on Budget and that is why I want to
pour my heart before this august House.
Madam, Prime Minister, Shri Rajiv Gandhi has
described this Budget as a budget for the Poor-
What a, fallacy? I come from the region which
is situated at the extreme west-end of the
country on the border of Pakistan. Many of the
Government officers and Ministers even do not
know the geography of my region and almost
all of you know it as a Rann of Kutch; apart
from its social, ' economic and political
evolution, it is crimin'ally neglected, it is a
beautiful region of entrance of all the cultures.
I won't take your lime talking or acquainting
you about all these aspects.

Madam, it is at present undergoing the
most horrible experience of third continuous
year of drought. I would like to ask our
Prime Minister and the present Congress
Government whether they are in know of
the situation prevailing there or not. Are the
poor people of Kutch being helped or
exploited under the guise of relief
measures? It was declared a scarcity area as
back as the 9th November, 1986. But in
spite of this late declaration, no relief work
was started before the 20th November,
1986. Almost all the relief works in Kutch
are going on under rural development
programmes for which this Government
boasts so loudly. Hereby I want o, challenge
this  Government and demand an
independent inquiry for the corruption,
irregularity and exploitation of the poor
people going their as labourers. With all the
responsibility at my command I want to tell
this august House that to be on the sale side
at least 50 to 60 per cent of the money: for
IRDP to supply cattle, i. e., cows, buffaloes,
camels, goats etc. and
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other items for poor people to come up above
the poverty line, is being misappropriated by
the Government officers and Congress (I)
workers. As per the rales of, the NREP, a
labourer working under this project must get at
least minimum wages 'as prescribed under the
Minimum Wages Act. I want to ask the
Government whether even a single labourer
working under this programme in Kutch gets
his wages, even, half of the minimum wages?
Under the. NREP rules the wages must be paid
at least once a week. I shall ask the Minister
whether any labourer has ever got his wages
before four weeks? Even no tools are supplied
to these poor labourers with wnich they can do
sufficient work. No first-aid box is kept at the
relief works to help the labourers in case of an
accident as Per famine rules. I have visited
some relief works personally and as I stated
above, I want to assert that all this is true. I
want to challenge the Government and want to
tell this august House that if I am proved
wrong on independent inquiry, I an prepared to
face Hogging in chandni -Chowk, after taking
off my clothes even. I do not want anybody to
be flogged if I am right.

Madam, I want that Kutch should be saved
from the present tyrannical rule and should be
relieved of its present Government of Gujarat
which is corrupt. Let me tell you that if Mr.
Clean does not remove this dirt, he won't
remain clean. Kutch should be administered as
a separate central territory or a State. I ask'
the Government on the floor of this august
House whether the Government is accepting
this or not. It should come out categorically.
Not a single drinking water scheme is
completed totally for supplying water to the
villages envisaged. I demand an enquiry into
all the drinking water schemes executed till
today. I demand. an enquiry into the wood
development schemes and all types of social
or forest schemes. Under the guise of helping
poor people, only Congress(I) people and their
favourite government servants are helped and
on the contrary, poor people are repolted in
their most miser-
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able days. This is not the only reason why I
ask for separate Statehood for Kutch but there
are other reasons. The most important reason
is the attitude and the behavour of any Gujarat
Government of any party towards Kutch.
Kutch wa8 not treated as a part of Gujarat but
was always treated as a colony so be exploited
by taking away crores of rupees by way of
minerals and other raw materials, and by way
of heavy taxation. On the floor of this august
House, on 31st August, 1976, the then
Minister of State for Home Affairs, Shri Om
Mehta, (aid:

"Sir, the Government had seen the pros and
cons, consulted all concerned, whether it is
Planning Commission or others and have
taken a decision that for Kutch, there will be
a Kutch Development Board and this has
been done when President's Rule has been
there. So, there win be Development Board
for the Kutch district, so that it can see to its
development and have the people's
participation also. "

Same proclamation was made in Lok Sabha
by the then Home Minister, Shri Brahmanand
Reddy on 1st September 1976. Not only that,
the President p'ass-ed an order on 28th
February 1977 which I quote;

"This Order may be called the State of
Gujarat (Special Responsibility of Governor
for Kutch) Order, 1977. It shall come into
force at once. The Governor of Gujarat shall
have, special responsibility for the
establishment of a Development Board for
Kutch and for the other matters referred to in
clause (2) of Article 371 of the Constitution
in respect of that area".

And last, but not the least, the Governor of
Gujarat State while inaugurating the
Assembly Budget Session of 1977, anno-
unctd in his speech that he had received Che
order from the President of India that Kutch
had been given the Development Board and
Gufarat Government had to constitute this
Board at their earliest.
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Now, sir, it was the then Gujarat Government
which insisted that this order should be -
revoked and the new President revoked the
Order of the former President before it was
implemented on the 17th February 1978. 1
quote:

"The State of Gujarat (Special Res-
ponsibility of Governor of Gujarat for
Kutch) Order, 1977 is hereby repealed. "

Madam, I want to ask two questions. If region
of a State gets its Constitutional right for its
development only and the' Government of that
State instead of help, ing that region in its
developmental process, gets that order
rewrked why that region should be kept then
as a part of state Will anybody here tell me of
such incident in political history of any counry
at any time where the State Government itself
instead of fulfilling its Constitional
obligations towards its regions denies and
even withdraws the Constitutional right—not
preferential or even obligatory? We speak of
respect of President of India. Will anybody
tell me any instance of any time that an order
of one President is revoked by another
following President before that order is even
implemented? Where is\the respect of the
order of the President? This requires to be
examined, one thing is sure that Kutch, a
minority region cannot and should not be left
at the mercy of negative majortiy Government
of Gujarat State. Nothing justifies more than
this behaviour of the Gujarat Government that
Kutch, should be kept out as , separate State,
as it was Just after Independence. This is the
only way by which justice can be done. The
Boundary Government's responsibility and for
that the development of Kutch as the Central
Government's responsbility and for that a
development board should be constituted. You
talk of poor people and backward areas. Here
is a case of the most backward area; backward
economically, socially and politically, which
needs to be given its Constitutional right and
justice. The demand is for its development
only and it'is not for any
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power or for the good of any single in
dividual.

Madam, Kutch has the longest coastline
among all districts in India. Forty per cent of
the total salt production comes from Kutch.
But there is not a single salt-based industry;
nor have any fisheries or any type of mineral
industry come up. Kutch is the only district in
Gujarat .. where you get various minerals in
huge quantities and superior quality. But, not a
single mineral-based industry has come up in
the last four decades since Independence.
Huge quantities of lignite ,nd even coal are
found only in Kutch in the whole western Part
of India but not a singl. thermal power station
has come up so far though such a one has been
promised for long. It receives its power supply
from a distance of 1, 000 kms. I do not
understand the reason for this criminal
negligence of the backward border area, of
Kutch by the Gujarat Government, I would
like to know here and now, how far the Central
Government will allow this type (f tyrannical
administration to go on at the cost of the poor
people of Kutch. I would appeal to our young
Prime Minister, who talks of poor people, who
talks of going into the Twenty-first Century,,
to consider earnestly the request of this region
where not even drinking water is available.
Thank you.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Madam, the hon.
Minister may kindly take note of what the
hon. Member has said about the backward
region of Kutch. He should bring it to the
notice of the hon. Prime Minister.

SHRI V. NARAYANASAMY (Pondicherry);
Madam Deputy Chairman, thank you for
having given me this opportunity to speak on
the General Budget. Madam, the General
Budget for the year 1987-88 presented by our
hon. Prime Minister as the Finance Minister
of the country has come, as a boon for the
middle-claw
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and the poorer sections of the society, it has
brought, it has received, more brickbats than
bouquets from the upper-class people whose
high hopes were dashed.

Madam, on the whole, it is a Pooi mans',
Budget. In the Budget, the Prime Minister has
allocated Rs. 1, 500 crores for agriculture. In
spite of the failure of the monsoon for the last
three consecutive years, we have been able
toproduce 150i million tonnes of foodgrains.
This is because of the improved technology
used in, agriculture. There is a steady
improvement in the application of modern
methods in agriculture. The Prime Minister
has rightly congratulated the farmers on their
efforts in maintaining the tempo of agri-
cultural production in spite of the failure of
mnsoon for the last three years.

For research and development, a sum of Rs.
82 crores has been allocated; n the Budget. in
this connection, I would like to point out
thatresearch made in the various research
institutes is not reaching the farmers at the
right moment. The re, is a time-lag before the
invention  reaches the  agriculturists.
Inventions are made in the various
agricultural universities. They are not quickly
absorbed in the field and the farmers are not
educated on the subject very quickly. To my
mind development has not taken place to the
extent we desired because of lack of co-
ordination between the Agriculture Ministry
and the various educational and research
centres. In this connection, I would'like to
give two suggestions. The one is, private
firms which are engaged in the agricultural
research, should be given concessions, they
should be given benefits ,nd they should be
allowed to do the inventions. The Government
should see that the technology which is
developed in the laboratories should reach the
farmers as quickly as possible so that we
could get more produce by using mode/n
'methods.

Now I come to the defence expenditure,
our Prime Minister has announced the budget
allocation of Rs. 12, 512 in this year for the
defence spending. In the last year it was 10,
194  crore of
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rupees. A lot of criticism has come in. Since
there j; ,n increase in the defence budget t, the
tune of Rs. 2, 310 crores, the opposition
Members have said (hat the Government's
planning is defective, that more thrust is given
to the defence budget. Madam, pur hon.
Member, shri Anand Sharma, while speaking,
has outlined why the defence budget had been
increased. He just touched the point and * went
to the other subject, but I would like to devote
more time on that.

SHRI V. GOPALSAMY. Leaving it to you.

SHRT V: NARAYANASAMY; I would like
to devote more time on that, because . the
defence budget can be seen from two angles.
Firstly, whether this increase in the defence
allocation is required and, secondly, what our
neighbouring countries are doing in, this" field.
Naturally, all the Members from opposition
would agree with me when, I say that the
allocation for defence should be increased
keeping in view the threat posed by the
neighbouring countries towards India. When
we see the budget allocation by foreign
countries, including Pakistan and China, they
wil] agree with me that the defence allocation
made by our country is not more as compared
to those countries. Madam, [ would like to give
the figures. In 1981 a survey was conducted by
the United Nations which revealed that the
USSR spent 175 billion dollars for defence
purposes whereas the U. S. spent 115 billion
dollars. So, the USSR budget allocation for
defence was 40 per cent more than that of the
U. S. budget allocation for defence. Then, the
defence allocation for India in the year 1980-
81 wag Rs. 3, 800 crores, in 1981-82; t was Rs.
4, 200 crores and in 1982-83 it was Rs 5, 971
crores. When India spent in the year 1983 eight
dollars per capita on defence budget, Pakistan
spent 21. 2 dollars per capita in the same year
1983, In the year 1984 the defence expenditure
of Pakistan was Rs. 30, 375 million, that is 20
per cent increase in the budget allocation made
by Pakistan. Then, Madam, from the year 1978
to 1981 if was found out that the world
military expenditure was 1600 billion dollars
per year. That is equi-valent to one million
dollar spent every minute, in 1971or defence
throughout the
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world. This is because of the arms race and
the experiments® made in space For
economic reasons and to give military help to
the developing countries, the developed
countries have created more arms for the
purpose of controlling them. The comparative
figures of Defence <budget in India on the
basis of Gross Domestic Product are: 6. 4 per
cent in 1982, 7 per cent in 1984, and it has
gone down to 3. 3 per cent in1986-87. But
there has been a 10 per cent increase every
year in the 'defence expenditure of China and
USSR.

Even on the question of army: popu-laton
ratio, we find that in India there is an
armytnan  for 748  population, whereas
n Pakistan it is one armyman for 183
population. In China it is 1: 299
population. For 175 million population
India" has only 1 million army. But for
its 95 million population Pakistan has
nearly half a million' army. Considering till
these aspects, it is very clear that the increase
in defence allocation of about Rs 2, 500
crores is negligible. We have seen that in
1971 Pakistan acquired arms and
ammunition  from USA worth 3/2 billion
dollars and for the period commencing
from 1986 till 1991 (they are going in
for arms and from USA to the> tune of 4. 2
billion dollars. They are asking for a waiver of
Syming-fton law and negotiating for
supply of JAWACS;. They are also now
creating capability  for (manufacturing
nuclear weapons. That being the. case we
are well justified in increasing our defence'
budget for- all these reasons.

Now I come to the topic of subsidies.
Under subsidies a sum of Rs. 47S0 crores has
been allocated In this food subsidy accounts
for Rs. 2000 crores, then Rs: 1910 crores
goes to fertiliser subsidy and Rs. 870 crores
is export subsidy. The two subsidies—food
subsidy and subsidy on export ' items—can-
not be curbed, but about Rs. 2000 crores
which you' are going to spend on subsidy for
fertilisers can be curbed by implementing:
two suggestions. One is, Government can
rationalise the fertiliser prices so that the
burden may not be felt by the agriculturists.
Secondly, they can go in for an alternative
solution:
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of categorising the farmres as small farmers,
marginal farmers anti big landlords. They can
continue the subsidy for the small andd
marginal farmers and to away with it for those
big landlords who are getting benefits to the
tune of Rs. 1000 crores. Because subsidy is
Igiven to the agriculturists for the purpose of
getting more yield, that subsidy should go to
the small and marginal farmers and not to die
big landlords, because otherwise the big
landlords will become richer and the small
andd marginal farmers will not be able to
develop. Therefore the Government can think
of reducing the subsidy for big landlords
which is really a burden of the
Government.

Then coming to deficit financing, a lot of
criticism has come from the hon. Members
from the other side that Government should
have contained this deficit. But our Prime
Minister in his Budget speech has
categorically stated that subsidies,
implementation of Fourth Pay Commission's
recommendations and IRs. 1200 crores for
Food Corporation of India loans due to the
banks are the
main reasons for this deficit budgeting. '
Madam, no country in the world has got a
surplus budget. Whether it is a capitalist
country or socialist country, no
country has got any surplus budget. 1 would
like to state that if any country is based on a
surplus budget, then that country is running an

inefficient Government, because a
Government ;  should spend money for
Plan and non-Plan purposes. So, deficit

budgeting i; a must. But the Government has
to contain inflation find price control should
be there. Honour able Member, Mr. L. K. Jha.
has said that the problem of unemployment is
posing a threat and that should be should
be given priority. By  deficit = budgeting it
can be contained and the problem of
unemployment can be solved. Therefore, it i
only fo, the development in various fields that
deficit budgeting has been introduced.

Madam, in the field of tax proposals the
Government has taken care to see tthat the
consumers are not affected and they do not
feel the burden and several concessions have
been given for soaps, plastic items, sarees and
other items. But the Government has
given more
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ithiust on the long-term fiscal policy and
MODVAT schemes. The capital goods
industry is getting more benefits because it is
a core sector and, therefore, the Government
felt the need that the capital goods industry
should be given the benefit. But while
applying the MODVAT Ischeme, the benfiit,
which the industry is igetting should be passed
on to the consumers. Of course, by
introducing the scheme companies are getting
benefits, but the Government has to ensure
that th, benefits are passed on to the con-
sumers also who are taking the items for their
own use.

THE DEPUTY CHAIRMAN: Please sum
up,

SHRI V.NARAYANASAMY:I ami
only giving suggestions for tax proposals. I
will take only three miniites more.

Then, the depreciations wnich is allowable
by the Government is a double-edged weapon
because, when. depreciation i; allowed, th,
company is getting the benefit, it will
modernize the industry and it will get the
inflow of funds. But there will be a slump in
the benefit which will be given to the
shareholders and they will not. be getting the
benefit. Therefore, after two years there
shoul'd be monitoring by the Government in
the /field of capital investment.

Then coming to another aspect, profit on
book value, now several companies have been
brought under the scheme. Section 80 (WA)
has been abolished and section 115J hasg been
introduced. In this, under the Income-tax Act,
these companies which are using the scheme
[have been assessing the tax on a written-
down method, on the straight-line method. By
this, I would like to say that the assessment
which is made on the book profit when the
amount isgcollected, this. will have an adverse
effect on' the depreciation value. Therefore,
this should be taken care of by the Govern-
ment

TAB DEPUTY CHAIRMAN: Thank you
very much... (. Interruption/).
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SHRI V. NARAYANASAMY; Only one
minute. I have not taken. much time.

THE DEPUTY CHAIRMAN: You only
mention what is your suggestion.

SHRI V. NARAYANASAMY: I am
~giving the suggestions; I am not elaborating.

The Government servinta expected that they
will be given exemption up to Rs. 25, 600 for
income ratio, but that has mot been given. I
would like to suggest that at Wast the case of
Government servants who have been given the
higher scales of pay under the Fourth Pay
Commission's, recommendations should be
considered for the purpose of income (limit
because, as the honourable Member, Mr.
Maran has suggested, what is given by the
right hand is being taken away by the left
hand. Madam, I would like to say that tax
should be imposed oft agricultural ingpme. I
would like to say that agriculturists also
should b, cate-Igorised.

SHRI V GOPALSAMY: There is no
income at all-

THE DEPUTY CHAIRMAN: Theie is
already a tax on agricultural income.

SHRI V. NARAYANASAMY; The big
landlords who are getting benefits from the
Government should also be taxed as an the
case of industries and other sectors.

SHRI V. GOPALSAMY: Those who
possess large holdings, suffer a lot.

SHRI V. NARAYANASAMY; With all
these suggestions, Madam, [ would like to say
that the Budget presented by our Prime
Minister, which has been very much criticised
by the Opposition without any concrete
proposals, is a very good budget. It is for the
poor and middle classes, and it is taxing the
rich.

With these words, I conclude now. Madam.

SHRI V. GOPALSAMY: Madam, for the
third day we are sitting and Hiscu*-sing the
Budget. It is very unfortunate that our hon.
Prime Minister could not
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spare even five minutes to come and listen
to the debate..

THE DEPUTY CHAIRMAN:, He knows
everything of what is going on (here.

SHRI M. N. JACOB. The Prime Minister
was here.

SHRI V. GOPALSAMY: -If he is occupied
with so much work, he could have given thi
portfolio to somebody else.

THE DEPUTY CHAIRMAN: He knows
what is happening here.

CHOWDHARY RAM SEWAK (Uttar
Pradesh): Madam- Deputy Chairman, I take
this opportunity of supporting the Budget
proposals for the year 1987-88 presente'd
before this House.

It is undeniable that the nation is passing
through a very critical period of internal and
international tensions. Terrorism which was
seldom known to thig country, has infiltrated
into ou, frontiers in an organised manner with
ostensible support from unfriendly elements
outside. This has strained very much the
finances of our developing economy. We'
cannot also ignore the threat to our developing
economy. We cannot also ignore the threat to
our western frontiers and nuclear menace
which has been over shadowing us. The
increase in the defence outlay is, therefore,
unavoidable both on account of the need of
updating and modernising our arsenal.
Modern warfare and sophisticated defence
techniques outpace one another at a very rapid
speed. The increase in the defence expenditure
has also been necessitated by the
recommendations of the Fourth Pay
Commission. We have, therefore, to take it in
its proper perspective.

The overall deficit of about Rs. 6, 000
cnores is quite in consonance with the
urgencies of a developing economy. It is for
the people of this country to offset tfals deficit
by hard work, passion for productivity and
overall call of duty in the interest of the
nation. History is wit-ness to the fact that after
the Second World War, the battle ravaged
countries rebuilt themselves from the rubble
and ruins of war, countries which were strafed
by thousands of war planes and, ra-
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gged by armoured tanks, rose like a sphinx at
a rapid pace immediately alter the war, and
there are examples where pot a single sign of
a bullet is now dis-crrniblg where it was
nothing but gunfire all round. I am sure that
the patriotic people of In'dia will appieciate
this delicate position and pledge themselves to
the difficult task ahead.

There is no doubt that the price front is a
alarming; and there is a vicious circle of
varying price index after the new wages have
been announced, prices and wages are.
chasing each other and all the planning of
economists goes away in no time. It may be
conce'ded  that  international  market
mechanisms are also influencing local prices
also but unfortunately the role of
unscrupulous profiteers and i traders is also no
mean. The Government has taken strong
measure- to initiate the Consumer Protection
Act, 1986 and it wil] not Be long before
perceptible results will be in the offing. These
results are not a one-sided business. Only very
enlightened and vigilant public opinion can
help the Government in entorc-fng the same. /

It was for the first time in the history of free
India that ¢ the problems of pen-ioners, that is
the senior citizens of the country, were
entrusted to th, Pay Commission. Its
recommendations have been received and are
receiving close consideration by the Central
Government Family pension in this country
got' its origin from 1964. It is a welfare
measure tor widows and orphans. It was only
recently that pre-1964 family pensioners who
got nothing previously have been entitled to
receive pension. It goes to the credit of our
Prime Minister Shri Rajiv Gandhi that a
minimum of R. s. 375/- for these unhappy
souls has been provided in the Budget. It is an
unprecedented measure. In certain cases,
widows in their seventees, eightees, who were
unable to hear and see, could not~ believe what
has been sactioned to them, ft is a
revolutionary social welfare mea-ture.

There is a perceptible grouse and murmur
that in the face of rocketing prices the limit of
exemption for personal income-tax has not
been upraised. The Prime
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Minister had hardly any option in the matter
particularly when the Government is
committed to a long-term tax policy for
maintaining stability in the economy. Such a
step will affect only a marginal percentage of
salary earners, but the general tax-payer will
not be affected. The modifications and
concessions in duties and levies on popular
items of need are also welcome.

The most congratulatory aspect of the entire
Budget is that the Prime Minister was
courageous enough not to resort to any cheap
gimmicks or populist measures. He had the
courage of conviction to call a spade, not to
ignore realities and long term objectives, which
in itself 1S a commendable achievement. The
overall health of the economy is sound; the
Railways have given an excellent performance;
the power sector is turning around and the
public sector is also giving a better account of
itself. Let us hope that the future will be
brighter for all of us.

SHRIMATI OMEM MOYONG DEORI
(Arunachal Pradesh): 1 support the Budget
proposals for 1987-88. I am grateful to you.
Madam Chairperson, for giving me an
opportunity to place my views on this Budget
before this august House. At the very outset 1
would like to congratulate our dynamic Prime
Minister for presenting an imaginative and
progressive Budget which is hound to place
our economy on a still better footing
ensuring, our speedy march towards our
ultimate goal of realising a higher standard of
living for people.

Many of our esteemed colleagues have
supported the Budget. Of course, a few have
criticised it very bitterly. Sometimes healthy
criticism is welcome. There has bean sweet
and sour reactions to the Budget. I may
veryclearly say that the Budget is very good. |
say it is good, because it is for the poor peo-
ple, for the common people and it is mostly
for the welfare of the Scheduled Caste and
Scheduled Tribe neople Madam, you are
aware that majority of our people are very
poor and backward. Most of our scheduled
castes and scheduled tribes are still below
the poverty
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line. We need more economic development
and. better educational facilities.

Madam, the basic need of a common, man
is roti, Kapada aur makan and a person cannot
think of education or development if he or she
does not have enough to eat, clothes to cover
their oodies and a small house to live. So
these are the basic needs and specially for out
common people we must have these facilities.
Very fortunately, we have all these three items
provided for in this budget.

Madam, I come from a remote State, namely.
Arunachal Pradesh, I am grateful to the
Prime  Minister and to this august House
for conferring a Statehood on Arunachal
Pradesh. Along with the rest of the
country we have been making steady
progress in' various fields of development. |
am confident that the new budget will not only
ensure the continuity of progress, but will also
help the people in stepping' up the pace of
development. In the first budget presented
by the Prime Minister, he has made efforts
to meet the requirement? of various sectors of
our society. The bulk of our people live in
rural India it is, therefore, necessary, that
programmes which help them get priority.
Greater emphasis has been rightly placed on
the anti-poverty programmes like the
IRDP, NREP and RLEGP. Likewise
greater priority is being given to the 20-
point programme. The Prime Minister
who has toured the country extensively is fully
aware of the problems facing the rural
mass and has sharpened the focus on
poverty alleviation. The appointment of a
'National Commission on Rural Labours is a
most welcome step as agricultural labourers
are, most prone to exploitation;

A massive effort has been directed to
ibnplemente the new education policy. This is
in tune with the Governments commitment to
give right direction and purpose to education
which  will enable the socially and
economically weaker sections to fight poverty
and realise equality. Its aim is to achieve
excellence in all tfiel'ds of education. I am
confident that the programmes being
implemented under a new scheme will lay due
vsmphash on the schemes designed to secure
the wel-
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fare of women and ensure their right place in
the society.

Housing is one sector which needs
attention. It is heartening to note that high
priority is being given to the basic need. Due
emphasis is being given on housing for the
economically weaker sections. Provisions
have been made tor (housing loans for the
scheduled castes ana ischedule'd tribes under
the Indira Awaas Yojana. Setting up of a new
National Housing Bank to promote housing
institutions shows the Governments concern
(for the housing development programmes.

I once again congratulate the Prime
Minister for presenting a dynamic and
progressive budget at a time when the country
is facing heavy odds. I am confident that the
new budget will not only ensure continuity of
progress, but will also help the people in
stoppng up the pace of development.

I wholeheartedly support the budget. Thank
you.

SHRI y. GOPALSAMY: Madam, are you
going to addjourn now?

THE DEPUTY CHAIRMAN: At 6 O'-
clock,

SHR V. GOPALSAMY: We can con-tinue
tomorrow.

THE DEPUTY CHAIRMAN:  Shri
Rameshwar Thakur.

SHRI RAMESHWAR THAKUR (Bihar):
Madam. I congratulate the Prime Minister for
his historic budget speech and for his
progressive  and  pragmatic  proposals
contained in the budget for 1987-88. The
budget reflects the philosophy, direction and
determination of the Leader and the
Government to fulfil aspirations of the people.
A closer objective look at the Budget clearly
indicates that it provides for sound base for
promotion of income, savings, investments,
growth and development of our economy in
the pursuit of broader national objectives and
collection and allocation of resources
according to our
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herished national priorities. It contains
positive thrust to stabilise and consolidate the
[major, fiscal reforms undertaken under the
long term fiscal policy of the new
Government.. Some well-informed Oppo-
sition Leaders, however, have chosen to
criticise the Budget as directionless, anti-
growth, inflation-oriented, pro-rich and
against the poor and common man and also
privatisation of the public sector, lowering the
employment opportunities and minimising
allocations to States as

well as enlarging large deficits and so on. I
[would refer particularly to the speeches made
by my learned friends, Professor Nirmal
Chatterjee, Shri M. S. Gurupadaswamy, and
this morning by Shri Jaswant Singh. It is
surprising. The direction has to be searched
after going through the speeches and the
documents. The direction of the nation is
contained in the Directive Principles of the
Constitution which the Government have
followed "consistently all through. The direc-
tive is contained in the long terms policy. and
the planned economy, initiated by our first
Prime Minister, Pandit Jawaharlal Nehru. The,
policy direction is clear from the Industrial
Policy Resolutions cf 1948, 1956 and
thereafter the policy direction is very clear in
the plan-document itself when we have taken
the Dbasic decision to have growth,
modernisation, self-reliance and anti-poverty
programmes. The basic goal is socialism,
particularly democratic socialism which was.
chosen and about which many hon. Members
have made some criticism. In fact, they wanted
to know the definition of socialism. Madam
Deputy Chairman, the Prime Minister has
given this defini--tion. At two places, the
objectives have been very clearly stated. One
is in para, 4. "He has very clearly said that our
principal objectives are the elimination of
poverty and the building of a strong modern,
self-reliant independent economy" and again
in paragraph 44, he has said; "I am committed
to planning; for socialism in India, socialism
which fits in with our genius but nevertheless
socialism in its basic meaning of removing
disparities and providing equality of
opportunity. This is the yardstick by which I
want to judge all policies and programmes.
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It is not a question of defining socialism
today and understanding socialism today. This
in principle was adopted long hack. The Avadi
Congress in 1955, took the first decision about
socialism. ' Thereafter, it became socialistic
pattern of society. This was slightly modified
in Amritsar Congress and made socialistic
society and finally, in January, 1964, we took
the final decision on socialism at the
Bhubneshwar Congress where the democratic
socialism hag been adopted. Since then, there
has been no change in our definition and the
other Members who are asking for the defini-
tion should search their hearts... (Interruption)

SHRI V. GOPALSAMY: Conveniently,
you forgot socialism for some years.

SHR1 RAMESHWAR THAKUR: T can tell
you since 1964 never has there been any
change in any resolution, in any policy,...

SHRI V. GOPALSAMY; There was not
even a single mention of it in the previous
Budget Speeches. Only this year ft has been
mentioned. It did not find a place in the
previous Budget Speeches.

SHRI RAMESHWAR THAKUR: No, you
are mistaken. If you want I can give you
references. It has been done seriously in all the
plans.. Our Seventh Plan is the best document.
Annual Plan is part of the Seventh Plan. It is
very clearly stated in the Seventh Plan. There
has never been any deviation in the direction
of this Government. You have to see things
not by definition alone but by the results that
We have achieved; we have to judge by what
we have done and what we have not done. Mr.
Sinha was very keen to know this morning; he
made very critical remarks, very unexpected
from a man of his experience and stature. [ am
surprised how he made such remarks. If the
direction was lost, if there was deviation, he
should know,
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it was during the years 1977-78. The first
deviation was Plan was abandoned. A
rolling Plan came into being in 1978-79.
What happened in those days? I *would like
to give you specific examples. It is no use
simply criticising our policies and
programmes. Let ug judge ourselves by our
performances. In 1979-80 foodgrain
production was 109 million tonnes; that was
raised to 153 million tonnes in 1984-85. XJ
the case of industrial output it was 1. 4 per
cent in 1979-80. It rose to 9 per cent in the
year 1984-85. In the year 1984-85. In the
case of crude oil it was 11. 7 million tonnes
in 1979-80. We have gone to 30 million
tonnes in 1984-85. In coal from 103 million
tonnes we rose to 150 million tonnes in
1984-85. In electricity from 112 billion
KWH units we rose to 164 billion KWH
units. NGP rose from 3. 5 per cent to 5 per
cent. All this, in spite of the rise in
population and many other factors.
Therefore, 1 say we should judge the
direction by the actual policy, actual Plan,
actual performance, all of. which is obvious
and clear from the facts and figures which
cannot be disputed. Therefore, the Prime
Minister has given us the real thrust about
making the" poverty eradication as a major
factor in our planning process, particularly
in this year's Plan.

Then there is criticism that possibly we
were trying to nurture the middle, class and the
upper class during the earlier years; therefore,
this year we have, come down to help th,
poorer sections. I have stated earlier and I
would like to state again, Plan after Plan our.
desire has been tobring more and more people
above the poverty line. In the Budget of 1984-
85, then of 1985-86 and in the next year's
Budget we have given due importance to anti-
poverty  programmes and for  rural
development programmes. We have provided
for Rs. 2050 crores this year. We made such
provision not only this year; even in the last
year the provision was Rs. 1800 crores. It has
only been further augmented this year. We
have this year tried to cover other things also.
Therefore, it is not fair to say that there has
been a change in the j  direction; it is not a
right conclusion
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based on facts and figures. There has been no
change whosoever in our'direction. There is,
of course, a greater provision this year and a
much greater emphasis but it is because of our
desire to fulfil oirr commitments' contained in
our election manifesto of 1980, again of 1984.
We have fo see that those commitments are
fulfilled, that we stand up to the expectations
of the people, and towards that end 'the party
and the Government have a responsibility.
Madam, when the Seventh" Plan was being
framed and. introduced, the same kind of
criticism was there and it was said. that-the
resource constraint was there and therefore, it
would not be possible to achieve the targets
fixed. But in less than two years' time, the
investment by the Centre has gone up by 40
per cent and in thi year 1987-88, it will go up
to 63 per cent. Is it a mean achievement? It it
any deviation? Is it not the fulfilment of
targets by the people who are framing the
plans about which serious doubts were
expressed? Is it not a fact that with all the
resource constraint, 96 per cent of the outlay '
is being met by internal resources only?
Therefore, I would say that provisions have
been. made and they have been made not
merely with- reference to monetary terms. We
know the allocations made in the Budget for
1987-88. 273 million mandays ate planned to
be created through the NREP. But they say
that there is no provision for employment at
all. Then; is a specific provision here for the
creation of 273 million man-days through the
NREP for which a provision of Rs. 480 crores
has been made in this year's Budget.
Similarly, the allocation fo, - the RLEGP has
been raised to Rs. 275 crores to create- 256
million mandays of employment next year. Is
not this a programme for creation of employ-
ment? Therefore, I would, say that it is no use
simply criticising for the sake of criticism.
Their criticism must be backed by facts and
figures and also by constructive and
alternative suggestions and proposals. Of
course, it is the right of the Opposition and it
is the privilege of the Opposition to criticise
the Government. But they must also give in
plain 2039 RS—11
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words what the weaknesses are and what the
shortfalls are by giving facts and figures and
they must also give in plain words their
proposals, alternative proposals, for the.
removal of these weaknesses any -shortfalls
and for improvement. Now, take the case of
foodgrains. People say many things about the
food stocks. Now what has been done? One
million tonnes of foodgrains in the pro-vious
yea, - and two million tonnes of foodgrain
this year. have been given as grant to the
States for the NREP and , for the RLEGP
which have created an employment of 128
million man-days and the idea is to give
much more and in the Budget proposal itself
the Prime Minister has said that this year this
will continue in a bigger way. Therefore, this
is the kind of thrust, the right thrust, that is
there in the policy framework which we are
having.

Now, Madam, I have got some sug
gestions to make. We have got not only
many programmes, but we have also
made provisions for many things. The
States have been asked to monit&r the
programmes. But there are certain weak
nesses in the implementation in many states.
Therefore, it is essential, to do one thing
and this is the basic philosophy of planning
also. Unless the people, the beneficia
ries, are associated actively with the plan
ning process, in the implementation of
the programmes, the plan cannot be
as beneficial as we want it to be. In
planning, Madam, it is not the material
resources alone which matter, it is also
the human resources which are equally
important. So, in the rural areas where
many programmes are to be implemented
the -beneficiaries of all kinds of program
mes must be directly involved, the local
population must be involved, the local
beneficiaries, the local bodies like the
panchayats, the local MLAs and, the local
MPs and even the local party workers
should be involved and also the teachers
and the students and the common people
should be involved in the implementation
of these programmes and their participa
tion should be there and the implementa
tion should not be left to the Govern
ment alone because that will " not serve -.
the purpose,
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SHRI1 V. GOPALSAMY: Madam, I think
can continue tomorrow.

SHRI RAMESHWAR THAKUR:
Madam, about price rise, I would like to
mention one particular point. Madam, it it a
matter of great satisfaction  that after the
Budget, about which many people said, many
Members also said, many leaders also said,
that it was inflationary, the prices have not
risen. Even the first-day reaction was that it
was inflationary in character, Every year it
has been so. But this year, luckily, it to not
so and we must congratulate the Prime
Minister because there has  been
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no increase at all in the prices. Now they are
saying that the deficit Is there and in future
the price will rise; There has been no price
rise. This is a commendable thing and,
therefore, we should accept it.

THE DEPUTY CHAIRMAN; The House
stands adjourned now and will meet tomorrow
at 11-00 A. M. Mr. Rameshwar Thakur will
continue his speech tomorrow.

The House then adjourned at sis
of the Clock, till eleven of the
Clock, on Thursday, the 12th
March, 1987.



